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2,576 wagons    and   this   year    upto-March 
8, jt is 755. 

SHRi SUNDER SINGH BHAN-DARI: 
What about booking at railway's   risk? 

 

THE  BUDGET   (GENERAL)   1981-82 —
GENERAL   DISCUSSION—Contd. 

MR. DEPUTY CHAIRMAN: Now we 
start the discussion on the General Budget. 
Shri Satya Paj Malik. You have ten minutes 
more. 
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SHRTMATI  SUSHILA  SHANKAR 
ADIVAREKAR    (Maharashtra):    Mr. 
,    Deputy   Chairman,    Sir,   this is    the 
^   second Budget of   our    hon. Finance 
Minister Shri Venkataraman, that has 
won the laurels and admirations from 

almost all the corners and from various 
sections of the people of India. And I would 
like to add my voice to the chores of 
congratulations that he must be receiving this 
time. This certainly proves the point that the 
Government is now getting a grip over the 
economy, of the country which was in 
doldrums and which was deriled. But now, 
Sir, the economy has got the necessary mild 
push to come out of all these difficulties. 
Although many things are yet to be done, the 
best part is we have started in the right 
direction. And for that I would once again 
congratulate the Finance Minister for his 
slowly adopting a non-conventional and new 
pattern of approach to the economic problems 
facing the country today. And this, Sir, has 
given the Budget a realistic  and practical 
loolc. 

Sir, the most important thing is to know 
your priorities and to know and visualise the 
imminent dangers to the economy in the 
future. After realising this, the hon. Finance 
Minister has cast his die to help the growth 
and production and also to reduce the 
inflation. It is very necessary to concentrate on 
a few areas, which are most vital to help the 
economy. If this could be emphasised and 
implemented properly^ the rest of the re-
maining areas can to a certain extent 
automatically be looked after. 

Sir,   there  is  a  criticism    that     in certain 
 areas of    minimum needs, the 
Government has scaled down its targets or its 
allocations.   But it does not seem to be true.   
Although i am not a statistician or an economist,    
I can see that  aS far as the fields  of elementary    
and    adult    education    and nutrition  are  
concerned,  or the field Or  rural  programmes     
of  electriflca-I    tion,     road-building,     water    
supply, there  is   no   scaling   down.     In   fact, 
care has been  taken to  have a good infrastructure  
which   is   essential  for expanding  industries in 
rural areas. 

In the present situation, we need a more 
specific and business like Budget as well as 
planning    and    it    should 
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Adivarekar] 
have an intensive approach on the emerging 
problems related more with balancing the 
economy rather than scattering away the 
valuable available resources in not sO crucial 
areas. The Budget has definitely taken c^re of 
those crucial areas which in the present 
context are: Petroleum, Railways and Energy. 
Sir, nobody can deny the fact that the 
Government is all out to be—and has to a 
considerable extent been—successful to 
improve th«* jituatibn in increasing power 
generation, rail movement, availability of 
petroleum products and  also industrial 
relationship. 

Sir, these arg all the command posts of our 
economy. The hon. Finance Minister has taken 
enough precautions with an eye to the future 
that they are not neglected; an extra attention 
is being paid. Sir, jt has been predicted that a 
serious crisis in oil is imminent and in all 
likelihood the prices may go up. This is a 
global phenomenon and we are left with nO 
alternative but to exploit our own natural 
resources like coal, water, sun. etc. along with 
upgrading our technology to meet this new 
challenge. It should be nuch that these types of 
projects should not take much time in 
completing so that we can derive quick 
benefits out of it. Sir, we are all concerned 
about the longer term implications of the ener-
gy crisis. The hon. Finance Minister exhibited 
his awareness of the energy situation last year 
by helping reduction of taxes on bicycles and 
pressure cookers. This year also he has an-
nounced his intention to help development of 
alternative energy resources. Sir, here I would 
like to make some observations and sugges-
tions firstly as a housewife and secondly as a 
citizens who is interested in this energy 
problem of the country. I would^ like to make 
these suggestions for the consideration of the 
Finance 'Minister. The Finance Minister may 
ha^ie given more allotment for the 

Energy Department for generating more power 
and energy. But it is escaping his notice that 
there is one more aspect to obviate the present 
day energy crisis. That is, the fundamental 
theory that energy conserved is equal to gnergy 
produced. Less consumption of energy -will 
definitely have its bearing on our oil imports ag 
well as it will help our coal and power producing 
undertakings. So, Sir^ 1 would request the 
Finance Minister that he should consider that 
there should not only be less taxes on energy 
saving deviecs like the pressure-cookers, the 
Nuthan type of kerosene wick stoves etc. but the 
Government should be directly giving subsidy 
towards the manufacture and also for the 
marketing of such equipment and goods. 
Simultaneously the Government should 
indirectly try not to encourage and motivate such 
electric consuming domestic appliances which 
are not that much necessary. Another aspect 
which requires special Government encourage-
ment for energy saving is the manufacturing of 
2-w^heelers and 3-whee-lers. And along with 
the cycle-carts, improved model Of the bullock-
carts should also be popularised to save the 
energy. It has now become very necessary that 
the Government should think of having a new 
public undertaking for the manufacture of the 
solar collectors to supplement the 1 work of the 
Central Electronics Ltd., and the Government 
should provide incentives to the users of the 
solar devices like the Gujarat Government which 
has announced some subsidy as far as the solar 
cookers are concerned in order to make them 
available to the consumers at a very cheap rate-
Sir, you will be surprised to know tjiat the 
consumption of electricity by the entire Indian 
Railways for electrified routes in this country, is 
less than that of the public and the domestic 
lighting. And so there is much need and there is 
much scope in saving of power in homes. So. 
another ^ suggestion that I want to make for the 
consideration of the hon. Finance Minister    is   
that    the   Government 
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should abolish the duty on the tube-lights and 
the fluorescent lights and its accessories, as it 
is an established fact that the tubes consume 
less electricity  than  the  ordinary lamps. 

Sir, in our country it is not that we are facing 
only one oil crisis, but Wg are facing two oil 
crisis. One area of crisis is that of the mineral oil 
like the petroleum and petroleum products, -
while the other oil crisis is in the field of the 
edible-oils. Year aftej- year we are importing 
various kinds of edible oils, and we are trying to 
supplement our growing demands. The 
Government should help in the manufacture of 
more oil, and it should also adopt a positive pro-
gramme to reduce the consumption of the edible 
oil. And like saving energy, one should try to 
save the edible oil also. Here, Sir, again like a 
good housewife I would like to give a 
suggestion foi" the hon. Finance Minister to 
consider. Sir, i am a housewife, and go, i am 
quite aware that there are certain utensils like 
the non-sticking sauce-pans etc. which are 
extremely good in almost eliminating the use of 
oil or ghee for cooking. So, Sir, why should the 
Government not encourage this type of 
appliances by giving them some reduction and 
also actively help in popularising them? 
Thereby we can also save edible oil. Therefore, 
Sir, I sincerely request the hon. Minister to take 
the National Energy Eco-- nomics into account 
before presenting his final proposals and to 
consider these homely suggestions that i have 
given. Let every drop and every ounce of effort 
be valued. 

Sir, there is one more thing which I feel one 
has to consider seriously. The most alarming 
statistic that we see today is that almost more 
than 70 to 80 per j-ent of our exports are 
going to be eaten away by our petroleum 
imports and there is all likelihood that the 
figures might increase every year. There is no 
doubt that you have made all efforts and you 
have correctly emphasised that we should give 
all encouragment to develop exports which in 
the Janata rule were    almost    forgotten.      
Sir,    our 

domestic markets is slowly expanding and so 
is the production. Let us make an all-out 
effort to export as much as possible. We can 
substitute our needs of certain items by small-
scale and cottage industry products and help 
the country in this crisis. Let the people 
accept these products as a necessity because 
we are fighting to imrove our economy On a 
war-footing and for that no sacrifice will be 
too great. And to do that, the first step is to 
have a complete overhauling of bodies like 
the Khadi and Village Industries, Handloom 
and Handicrafts and small industries Boards. 
They must change their outlook, their 
approach, their functioning methods and 
evolve new innovative ideas and designing 
programmes and make it appealable to the 
people. And to meet our needs, we have to 
involve as many persons as possible. It vail be 
a challenge. It will provide jobs for the 
millions and it wiH save and earn millions of 
rupees of foreign exchange. 

Sir. I am sure the budget has helped nOt 
only in creating a right climate for growth but 
in setting the tempo of the people to produce 
and grow more. I once again welcome the 
budget and I congratulate the Finance 
Minister on the presentation of this budget. 
SHRI KALYAN ROY (West Bengal): Sir, in 

the background of massive unemployment and 
lengthening columns of thg jobless, terrific rise 
in prices, particularly of essential commodities—
^Vanaspati, textiles and soda ash—widening gap 
between the rich and the poor massive tax 
exasion, increasing might and power of the black 
money, constant blackmailing by the private 
sector, particularly by the big houses and 
monopolists as they are getting concession after 
concession without any significant investment or 
development, constant rise of I the so-called 
sickness in the private sector where over Rs. 
2,000 crores have been sunk in sick industries by 
the public sector banks and term-lending 
institutions, the bulk of which will have to be 
treated as bad debt, an atmosphere  of 
confrontation bet- 
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ween labour and capital, crisis in education, 
deteriorating living standards of the majority 
of the people, unhappy and sometimes even 
bitter Centre-State relations, rampant cor-
ruption and mismanagement in the public 
sector, particularly in the core sector, the Coai 
India Limited and the companies under it 
which force miners to work underground for 
seven days without rest^ violating all laws to 
the detriment of safety and conservation—and 
even then the production target could not be 
reached—serious and growing open conflicts 
between one caste and another, rise in the 
feelings of provincialism, linguistic fanaticism 
and all kinds of communalism, which basically 
are the result of socioeconomic causes and 
which are threatening to spread throughout the 
country, threatening the unity and integrity of 
the country which has been built up after so 
much sacrifice, which again have brought the 
Army, the CRPF and the BSF in the streets in 
many parts of the country, the budget of Shri 
R. Venkataraman, Sir, is a pathetic attempt of 
a clown to divert the attention of the audience 
who were sick and tired of a third-rate show 
and were showing signs of going totally out of 
control. The Budget has no answer to the 
problems I have mentioned. Mr. 
Venkataraman wanted to escape from the grim 
reality of utter stagnation all round and rising 
bitter conflicts. But even in his escape there is 
a method, because he has understood that the 
earlier bluffs would not work; so he has 
stopped using the words which were pro-
nounced loudly in the March and June Budgets 
last year. In March, i980 he said, "Our 
commitment for removal of poverty and social 
inequalities is firm and irrevocable." m June, 
1980 in presenting the Budget he said, 
"Development will have nO meaning to the 
vast majority of our people if the poor in j-ural 
areas are not ible to secure a livelihood 
through satisfactory productive work." He 
further stated, "The process of economic 
growth will be incomplete unless the 

benefits of such growth reach, the weaker 
sections of the society." Now, he talks only 
about growth and growth of profits of the 
affluent classes. Ait the end of Part B in June 
1980 he told the truth. He said, "Its 
success..."—the success of the Gene- 
ral Budget—"...however depends upon the 
cooperation of all people who work in fields or 
factories, power stations or ports, railways or 
coalmines." These words are missing Jiow. Is it a 
mere omission? Or, does it not clearly indicate 
that within the present institutional framework 
removal of poverty and social inequalities are just 
not possible as Government hasn't got the slightest 
inclination to bring about any basic structural 
changes and it is better not to use these words any 
more? Ihe omission is a confession of the aim. 
Now he does not talk of cooperation. There are 
threats there is advice and ultimately, in the end, 
he says, he leaves it to the good sense and hard 
work and discipline of the people. He repeats it. 
Work, yes. I agree; hard work, yes^ we entirely 
agree with you. But may i ask most humbly the 
Finance Minister who is sitting before me how 
much opportunity you have and your capitalist 
friends have created in the country in the last two 
years? Youth have gone to jail in State after State 
-j demanding work only they were "1 marched to 
prison vans or subjected to brutal lathi-charge. 
This kind of a crisis which we are facing is 
nothing new in a capitalist country. But even 
those capitalist countries in the long past took 
some definite steps to help the common man on 
the street. In a similar crisis I am reminded of 
President Franklin D. Roosevelt who came with a 
new deal. And here Mr. Venkataraman has cOme 
with a raw deal. The Budget is a surrender to the 
affluent classes. It is Regan, and Thatcher who 
were the inspirers of this Budget. He gave all-out 
conces-sions last year and In even in this year's 
Budget: income tax, deprecia-tiPn  allowance, sur-
tax,   wealth  tax; 
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investments, special bonds, and so ion—a 
sordid dilution of the industrial Policy 
Resolution. And to whom? Have the conditions 
of the businessmen and industrialists and the 
companies deteriorated? If so, let us see the 
famished and starving faces of the industrialists. 
According to the Economic Times Research 
Bureau Studies of 863 companies—December 2, 
1980— the overall dividend payments in the 
private corporate sector showed a distinct all 
round improvement. The dividend paying units 
worked out substantially higher at 12.4 per cent 
in 1979-80 as against 11.3 per cent in the 
previous year. The number of companies not 
paying the dividend declined from 252 in 1978-
79 to 220 in 1979-80; 243 companies in 1978-79 
paid lO to 15 per cent dividend; that went up to 
250 in 1979-80; while 138 companies paid 15 to 
20 per cent, their number went up to 148 in 3 
P.M. 1979-80. While in 1978-79 forty 
companies paid dividend between 20 per cent 
and 25 per cent during 1979-80, under the 
dynamic leadership of Mrs. India Gandhi, the 
number of companies went up, and 60 
companies paid dividend between 20 per cent 
and 25 per cent. In 1978-79 21 companies paid 
dividend more than 25 per cent and during 1979-
80 the number of companies that paid dividend 
more than 25 per cent went up to 23. In 1979-80 
the plantation industry had the highest dividend 
paid, name-k^ ly, more than 25 per cent. And 
this year the plantation industry got liberal 
investment allowance. 

The Reserve Bank have made a study of the 
finances of 1,720 medium and large public 
limited companies of 1977-78 and of 421 large 
public limited companies in 1978-79. The ICICi 
has also published its balance sheet analysis of 
companies in its loan portfolio for the five year 
period from 1974-75 to 1978-79. This analysis 
shows faster growth of corporate sector. The 
analysis shows clearly that corporate sector 
thrives on some of the difficulties faced by 
economy. For instance, its growth and profit-».    
ability   are   generally   the   best   in 

periods of high inflation. This analysis also 
shows that larger companies have higher profits 
and build larger assets because they bear a lower 
tax burden and lower cost of production. In 
other words, this analysis showg that the top 
three groups re-presenfing 421 large companies 
had the lowest tax burden. Ultimately the 
analysis shows that the broad picture of private 
corporate sector is that its growth has been 
faster than of the economy. Within the corporate 
sector there is growing concentration, wi**^ 
large companies generally registering fastest 
growth of assets, sales, profits, etc., and they 
enjoy the distinct cost advantage including in 
interest cost as a proportion of the value of 
production. They build inventories in 
expectation of rise in prices and finance them 
through bank borrowings and take credit, 
generally squeezed from the smaller companies. 

And what is most astonishing is this. It may 
be noted that the remuneration of highly paid 
employees drawing Rs. 36,000 and over per 
annum rose from Rs. 115 crores in 1977-78 to 
Rs. 140 crores, representing 22.3 per cent 
increase, while the remuneration of other 
employees rose by over only 10.8 per cent. This 
is the face of the industrialists. 

Then there are subsidies, soft loans and bank 
credit which is not to be paid back at all. And 
you all know the scandalous position of the 
bonus shares. Even taxes on bonus shares are 
withdrawn. They are not restored by Mr. 
Venkataraman. Guide lines 'have been relaxed 
and ceiling is gone. In textile industry alone, if 
you leave bonus shares out, then dividend in the 
last two years over the original paid-up capital 
would be 200 to 300 per cent. With the 
Commerce Minister's textile policy, there will 
be a further rise in textile prices which he calls 
reasonable. Bonus shares, as I said, are 
scandalous. Upto 1979 when the Janata 
Government was these the bonus issued was 
eighty seven crores and sixily lour lakhs of 
rupees. When Mr. Venkataraman stepped in, in 
one year alone from eighty   crores the bonus   
shares 
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hundred thirty-one crores and sixty three lakhs 
of rupees. This year, in three months, the 
Minister of Finance has allowed bonus shares 
to the extent of Ks. 13 crores. And these are 
the industries which needs your support. 

About provident fund the less said about it, 
the better. All the multinational companies and 
monopoly houses and big companies pay 
interest on provident fund at rate which is less 
than what is given by the public sector. There 
is an analysis showmg 139 exempted 
establishment and ?ess than 7 per cent is paid 
by 132 companies. From 7 per cent to 8 per 
cent interest is paid by 800 companies. And, 
who are they? They are, the Tatas, the Bir-las, 
the Bajajs, the Kamanis, fne Tha-pars, all the 
drug companies, the i^Jun-lops, the Guest 
Keen and Williams, the Liptons, there is the 
whole Kst. You could have increased the 
interest on provident fund and got more money 
out of it. But you did nothing of the sort. And, 
Sir, what is the response? Of the industrialists, 
the entrepreneurs, of the companies, whom are 
you appeasing? Did your anticipations 
succeed? ed? 

Sir, the Economic Survey for 1978-79 says: 
"Direct information regarding private industrial 
investment is not available. In the absence of 
more direct and extensive information, reliance 
has to be put on various factors indicative of 
investment." So, v/a do not know what they are 
investiiig. The 1979-80 Economic Survey 
pointed out "The available indicators oi indus-
trial investment are at best partial in coverage 
and in any case not available for the full year 
1979-80. The lower rate of growth of 
disbursement compared to sanctions of 1979-80 
is perhaps indicative of slowing down of in-
vestment." And, this year, the Economic 
Survey points out, after getting all the 
concessions from the Government, it is pointed 
out, Sir, and I quote: "Howevtir, the issue of 
consents have not been matched by capital 
actually raised during    the      period.      
During 

1979-80, the capital raised showed a decline 
of 1 per cent as comnared with the 
corresponding figures given during 1978-79. 
The data available for the first two quarters of 
1980-81 however, showed a sharp decline, in 
capital riis- 

     1 ed as compared with that in the corres-
ponding two quarters of 1979-80 reflecting the 
significant fall by 47.8 per cent in consents 
during last two quarters 1978-79. The data 
available for the come in the way of the 
industrial you are getting. No wonder, Mr. 
Ven-kataraman stated in the Forum of 
Financial Writers and I am quoting him. Sir, "l 
am a little bit puzzled about the way the 
industrial community has been responding to 
the various concessions given by the 
Government to rectify the industrial 
investment in the economy. Whatever 
problem they have faced in the past are being 
looked into  and  are being redressed.    
Steadi- 

     ly the induistrial licensing has been, 
made more simple by cutting out a lot 
of red tape and automatic Increases in 
capacity up to a certain extent have 
been allowed. In many cases excess 
Capacity over licensed capacity bas 
been regularised. Soft loans have been 
sanctioned for rehabilitating and 
modernising certain crucial industries, 
and variety of rebates, exemptions 
and tax holidays have been gii/en. 
Therefore, I do not know what exactly 
come in the way of the industrial 
community coming forward to take 
advantage of the incentives and in 
creasing investment."  

After all this concession, this is the response, 
and he goes on giving them concessions to the 
utter shanie of the toiling masses of this country. 
But when it is the workers, the unemployed 
youth, there is erosion of their wages and if they 
demand a little more, the}' are met with ruthless 
resistence. Sir, there is the strike by over a lakh 
workers in the Bangalore companies in spite of 
an attempt to physically liquidate the leadership. 
It is now there for three months. Tomorrow there 
is going there to be strike in all the public    
sector    units    all    over    the 
country. 

Sir, all the     principles of collective [bargaining  
halve  been   buried.     The 
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Lie and the GIC employees are being treated 
as if they are in some South American banana  
republic. 

Sir, Mr. VenkaTaraman has talked about 
discipline. We are being told of discipline and 
the workers are being taught discipline and the 
blackmarke-teers, hoarders and profiteers are 
getting rewards for criminal indiscipline and 
for their success in wrecking the economy. 
Sir, when the question of strike comes. I want 
only to quote what Mr. James Baxton one of 
the outstanding Members of the House of 
Commons stated in reply to Mr. Churchil and 
I quote: "I am always told about strikes being 
against the community. But I wonder who this 
mystical community is. When the miners go 
on strike, it is anybody except the miners. 
When the railwaymen go on strike, it is every-
body except the railwaymen. When the 
transport workers go on strike, it is everybody 
except the transport workers. Do you think 
that these men are a collection of fools? When 
you have got the miners, the railwaymen, the 
transport workeiis, the textile workers, 
agricultural workers, the engineering and 
shipbuilding workers, you have got a very 
small amount of public opinion left. You have 
a very small amount of general public and 
each of these groups which I have mentioned, 
understands q,mts well what the other fellows 
are fighting for when they go on strike." This 
was stated in 1930 by James Bexton. And in 
our country, the great democratic country of 
Mr. Venkataraman and Mrs. Indira Gandhi, 
their mighty Ministers would not even talk 
with the leaders of the working class on slrike. 
They would 'discipline* them, tire them out, 
exhaust them and if all attempts fail 
miserably, then call the strike-breakers, the 
stooges and the troops. This is the ultimate 
weapon you have to rely upon. 

Sir, inflation does not rise when M.Ps. are 
given Rs. 500 each per month for what they 
do, I leave it to 
you. 

MR. DEPUTY CHAIRMAN: You are 
doing a hard work. 

SHRI KALYAN ROY; But heavens-
collapse if one increment is given to the 
Bangalore strikers and skilled workers 
producing the most intricate and sophisticated 
machinery of the country. Even the hypocrats 
would hide their face in shame. 

Sir, the Economic and Political weekly has 
stated on January 3: "The strike in public 
sector units in Bangalore is only a pointer. It 
would appear that the industrial working 
class, in the absence of any meaningful 
initiative on the part of the government to deal 
with its problems, is poised for industrial 
action on a growing scale in the coming 
months. In any case, the argument that 
industrial production in the past year was hurt, 
above all by industrial disputes will no longer 
carry conviction. The much publicised 
industrial peace during the current year, when 
till September mandays lost on acc3unt of 
industrial disputes were less than 10 million 
compared to 37 million last year, had not 
resulted till then in any increase in industrial 
production." 

Sir, the Budget, of course, has very clear 
objectives. And one journal has pointed out 
what the objectives are. Two objectives, of 
Mr. Venkataraman, are very clear. 

"The new monetary and fiscal policies 
have two main objectives—political and 
economic. The political objective is to 
further consolidate and expand the power 
case of the ruling class, both in the urban 
and rural areas, among the industrialists as 
well as the new rural rich. The thrust is to 
win over all sections of the industrialists—
from the big business houses down to the 
small scale industrialists, and through, these 
levers win over the upper crust of the urban 
middle class. In the rural areas, a 
determined bid is being made to win over 
all sections of the landowning classes. In 
the economic field, these policies are 
directed towards giving financial and fiscal 
support to small-scale capitalists enterprises 
along big business in the industrial sector in 
a way that 
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the "mixed economy" further titls towards  
capitalist development." 

It is shocking. At least, in 1980-81, there was 
a column Budget at Glance" and if you see it, 
you will find that in March 1980. on the 
rehabilitation ol displaced persons. Rs. 31 
crores were kept. I tried in vain to find that, 
sentence but it is misisng, which means no 
money is to be spent for any rehabilitation of 
the displaced person. On the one hand, there 
are concessions to the Birlas, and on the other 
hand, a bamboo or a stick to the displaced 
persons. 

Sir. the biggest menace to sti^bility and 
peace in the country is the growing and 
massive unemployment. Instead of absorbing 
new generation into industry or elsewhere, 
more and more people, as you know, are 
being thrown out of jobs. Sickness in industry 
has become immensely profitable and sick 
industrialists are prospering. Workers of the 
closed factories and mills are not being paid 
even their provident fund, An amount of Rs. 
32 crores towards provident fund has been 
misappropriated by the industrialists and no 
action has been taken for this outright theft by 
this dynamic, progressive  Government. 

Sir, if you go through all these three 
Economic Surveys, you would find that they 
have not been verv honest with regard to 
unemployment figures. At least, in the 
previous Economic Surveys, three paragraphs 
were given on the problem of unemployment, 
but this year, the whole thing has been 
dismissed in two paragraphs. (Time bell 
rings). How much more time is left for me? 

MR. DEPUTY CHAIRMAN: Five 
minutes. 

SHRI KALYAN ROY: So. I do not go into 
the details. But even in the latest Economic 
Survey, we find that there has been sharp 
decline in employment by the private sector. In 
manufacturing, it has gone down to 4.? laS.hs. 
In construction, it has     gone down *o 

73,000. In wholesale and retail trade, it has 
gone down further. Sir they could have given 
something to the workers, in regard to 
unemployment. But they had no time at all. 
Sir, relief can be given to businessmen. 
Actually, the businessmen have never been off 
relief, especially the big ones. But not a paisa 
for the unemployed as unemployment 
allowance. In countries after countries, the 
entire programme of the Government is judged 
by one single factor, how many people are out 
of jobs and how many jobs the Government 
has found for them. The question is, what 
policy the Government is pursuing to 
rehabilitate them? Mr. Venkataraman is silent 
on this. To him, this problem does not exist. 
This, Sir, enables Mr. Venkataraman to pro-
duce a so-called mild Budget, rather in the 
manner of the camel driver who ostensibly 
removes a small bundle of straw after cruelly 
overloading it. 

Sir, my last point is in regard to the public 
sector. One word about public sector and I will 
end. Sir, this is in relation to public sector. The 
coal industry under the CIL is in a mess because of 
rampant corruption and utter mismanagement at 
the top. Last time, when we were discussing i.he 
Budget, in June and July, 1980, there was no 
Secretary for the coal industry. You pay so much 
importance to this department. Till today, there is 
no Secretary. This shows how much importance 
you are paying to this. Sir, > in reply to last year's 
Budget, this is what Mr. Venkataraman had 
stated— I quote: 

"Now, one of the ways in which we want to 
tackle the problem, is to take each public sector 
unit item by item, examine its problem and then 
relieve its difficulties which it might be going 
through and see that it improves. For that purpose, 
we have appointed a small group under the 
Chairmanshfp of Mr. Fazal Ali, Member of the 
Planning Commission. It will not be the usual 
type of a Committee which will go round and 
make reports ultimately, or finally. On j the other 
hand, it will be some thing '       like a trouble-
shooter which will go 
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from one unit to another and make reports 
on the basis ol which we will act." 

Then, I interrupted.    I asked: 
"Mr. Venkataraman, would you please 

see that when you go to a particular public 
sector unit, either Coal India or the HEC, 
you also consult the trade unions of that 
particular unit?" 

Then, he said: 
"Most certainly. I will certainly see that 

it consults the trade unions because without 
the co-operation of the trade unions, I am 
positive, no success can be achieved and I 
also believe that the trade unions do play a 
good and very useful part..." 

Thig is what he said. But what happened? Actually, 
all the trade unions, the INTUC, the AITUC and 
the CITU, were given only one hour by Mr. Fazal 
All, just one hour. Rest of the time, he was dining 
and drinking v/ith the Coal India bosses. Then, Sir, 
even a request by me for postponement of the 
meeting and for a detailed discussion was turned 
down on the plea that this can be done later on and 
that the Government is in a hurry. Till today, we 
have not heard from Mr. Fazal. We also do not 
know what has happened to this report. It is 
gathering dust in the shelves of the various 
Ministries. , Mr. Venkataraman has said that he 
wants our co-operation. In the meeting of the joint 
bipartite committee on coal industry, all the trade 
anions, the INTUC, the AITUC and the CITU, de-
manded a copy of the Fazal Committee report and 
asked the Government to consult the trade unions, 
because, a solemn assurance has been given that 
the trade unions will be consulted before a final 
decision is taken. And yesterday, we have the 
answer from Mr. Ghani Khan Chaudhuri, in reply 
to starred Question 270.... 

SHRI     V.     GOPALSAMY      (Tamil 
Nadu):  When he was grilled. 

SHRI KALYAN      ROY: Do not disturb 
me.   In regard to a question on 

the recommendations of the Fazal Coi»-
mittee, he said: 

"Government is aware of the de 
mand made by the Trade Unions for 
a copy of the Fazal Committee's re- 
port ___ it is not considered neces 
sary to consult them on this matter." 

Here is a solumn assurance by Mr. 
Venkataraman that Fazal Committee's report 
would be discussed. The trade unions wanted a 
copy. Even the INTUC leader, Shri 
Bindeshwari Dube, who is a Member of the 
Lok Sabha and a Congress (I) MP, demanded 
that ihe trade unions should be consulted. But 
we have this reply by Mr. Chaudhuri that trade 
unions will not be consulted. Neither the FazH 
Committee's report will be given. This is the 
spirit, Mr. treasury benches Minister. This is 
the view, this is the attitude of yours towards 
the working class, towards the toiling masses. 
You say, you want cooperation. And when we 
stretch our hands you refuse, even you do not 
like to show the report which has vitally 
affected the lives of half a million coalminers. 
So, Sir, this Budget is rejected lock, stock and 
barrel by the people and you should be 
ashamed of bringing forth this Budget in a 
country where 80 per cent of the people do not 
have sufficient food, medicine, and cJoth to 
live day after day. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): sir, i did not want 
to disturb the hon. Member. Referring to Mr. 
Fazal, Chairman of a particular committee, to 
the extent of a criticism that he did not meet 
the members of trade union, I have no ob-
jection to it, but saying that all the time he was 
dining and drinking, these are the remarks. . . . 

SHRI KALYAN ROY: These are the 
remarks stand by and I would like to have any 
investigation into them. 1 welcome this 
challenge. 

SHRI MAGANBHAI BAROT: Sir, I am 
on a point of order. 
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SHRI KALYAN ROY: It is not the 
question of denying to meet the trj.de unions, 
but without knowing anything at all you want 
to defend Mr. Fazal. 

SHRI MAGANBHAI BAROT: I shall 
reserve my right to reply to the criti 
cism made, but so far as the insinua 
tion against a person who is not pre 
sent in the House ................... 

SHRI KALYAN ROY: These insmua- 
tions are made all the tinte. In the 
last session also .............. 

SHRI MAGANBHAI BAROT: A person 
who is not present in the House and to make 
personal remarks of his behaviour of drinking 
and dining all the time are certainly 
derogatory. We are appointing committees. 
The reports are here and certainly they will be 
subjected to criticism and discussion, but the 
remarks of the nature of drinking and dining 
all the time, may kindly be expunged. 

MR. DEPUTY CHAIRMAN: Mr. Ibrahim. 

SHRI B. IBRAHIM (Karnataka): Rir, at the 
outset let me take this opportunity to 
congratulate the Finance Minister for 
presenting a balanced budget for the second 
consecutive year. Even the worst critic has to 
admit that this is the best budget which can be 
presenteS under the present difficult economic 
situation. 

When the entire economy of our country 
was in doldrums during the Janata rule, the 
worst we have faced during 1979-80, the hike 
in prices in Petroleum products resulted our 
economy into a very bad shape. But thanks to 
the sincere efforts of our Finance Minister, 
who has really brought the economy of our 
country out of danger and we are turning to 
the brighter side of recovery. 

Sir, the raising of income-tax exemption 
limit to Rs. 15000 will benefit about 25 lakh 
of assessees and another few lakhs would be 
benefited financially up to the limit of Rs. 
35000. These exemptions have      every     
reason for 

cheer among middle class salaried people who 
are the worst sufferers due to hike in prices. 

The Finance Minister has to be con-
gratulated for the reduction in surcharge on 
income tax from 7.5 to 2.5 per cent which 
would encourage the corporate sector as also 
encourage the financiers to invest more 
confidently on companies. The nSe in share 
prices immediately after the announcement of 
the present budget is a real indication of 
satisfaction among the investors. 

The Finance Minister is pleased to raise the 
exemption limit o£ estate duty from Rs. 
50,000 to one and a half lakh of rupees as 
wealth tax and this-has relieved the burden of 
so many upper middle class people. 

Additional excise duty on textiles to subsidise 
the controlled cloth and also to completely 
exempt all cotton hosiery items from excise 
duty, is a boon to poor class who would be the 
real beneficiaries. 

I        The features of the budget are: the !    
highest relief and no burden on poorer 
sections,  certain   concession to  middle class 
and upper middle class people and finally 
more confidence on the part of 
investors. It is a balanced budget that can be 
pre.sented under the present difficult econoitffc 
situation. This is in accordance with the policies 
laid '' down by our Government and the promises 
made during the last Lok Sabha election. 

When the Government is sincerely making 
efforts to rise high in the expectations of the 
people, it is the duty of every citizen foTielp" 
the Government, and the opportunity given to 
invest on bearer bonds is a test for those who 
really love the nation. And this would be the 
last opportunity for those who should show 
their loyalty to the nation. Sir, in this 
connection I would like to refer to the case for 
scientific research and development. It is 
distressing to see enormous numbers of our 
scientists, 
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graduates, post-graduates, doctors, engineers, 
specialists in business management, chartered 
accountants and other specialists exporting 
themselves to America. By means of some 
incentives and some disincentives, we must try 
to change this trend and we ourselves must 
make use of our advancement in scientific 
know-how. At present we are spending hardly 
0.6 per cent of the GNP for all scientific 
development which is very much below the 
ndnimum expenditure stipulated. In this 
ci'imec-tion, I would lilce to suggest the 
following: 

Firstly, a graded surcharge, earmarked for 
scientiiic research and development be levied 
beginning with 1 per cent upto Rs. 5000 of 
income-tax payment, 2 per cent for the next 
Rs. 5000 and so on. 

Secondly, a certain percentage should be 
levied on the net profits of all public limited 
companies, private limited companies, 
partnership lirms and proprietory concerns. 
Mr. C. Subramaniam gave some concessions 
to firms in\est-ing in R&D. Unfortunately, the 
firms misused the facility to lurther evade 
taxes. This should be scrapped; instead, the 
above surcharge should be collected. It is also 
very well known that industrialists steal know-
how fiom the Government's scientific 
laboratories. The industrialists and 
businessmen spend too much on wasteful 
expenditure. 

Thirdly, all those trained people who want 
to go abroad and work there, should pay a 
compensatory charge to the Government 
before they could be permitted to go out of the 
country. After all, much of the people's money 
is spent on them to get them qualified and 
trained. 

Sir, the fund so collected should be pooled 
centrally and utilised to build more scientific 
and technical cei'tres, providing both for basic 
and applied research and to expand facilities 
in the universities    and other institutions   of 

higher learning. I hope, Sir, the hon. Finance 
Minister will kindly look into these matters. 

Next, I would like to mention a few words 
about the banking system.    The character of 
banking has not changed even after 
nationalisation since all the banks are    having 
separate identity—" maybe, for the reason of 
profitability and competition.    In    this context,    
I would like to say that with the exist-'   ence of 
separate identity,  the    people I    suffer much. 
For example, a man or a j    businessman  cannot 
have transactions through the    present    banking 
system with the   other man   in   our c'.untry I    
without undergoing untold    hardships. For 
example, a man from a village of j    Karnataka 
cannot have his transactions with a man in 
Nagaland, though in both the places there may    
be branches    of nationalised banks.    The  said 
difficulties can   be mitigated   if   the present 
banking  system     changes,    either    by creating 
zonal banks, or by removing the individual 
identity of banks.   These systems have been tried 
in the case of General Insurance Companies iind 
the Life Insurance Corporation.    The railway's 
and posf-offices' functioning can also be 
considered while examining this viewpoint.    The 
establishment charges can also be brought down 
heavily.   The coinpetition between banks c'ue to 
their separate identity leads to malpractices. 
There is a loss of revenue to the Government 
exchequer due to increase in expenditure.    Each 
and every bank is having   its    tBegional    
Offices, Diilrict Manager's ofilces   etc.   in   
almost   all places.   The value of perquisites 
given to all these officials taken together can be 
better utilised    for some    developmental works, 
if there is an integration of banks.    Even if the 
perquisites are given at    the block    level, the 
overall expenditure will be much less compared 
to   the   present level   of expenditure. Each and 
every bank is having its own Board of Directors, 
consisting of pt-ople drawn from  different fields  
and  from different places.      The    cost    of 
such Boards, meetings    can be    reduced   if 
there is   integration   of banks.   About the 
mobility of personnel, it should be 
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[Shri B. Ibrahim] made compulsory to all 
the officials of the bank to serve certain years 
in rural places. Up to a certain level of em-
polyment the transfer o£ staff can be restricted 
to the district level or State level. Initial 
appointment, after training, should be given in 
-allages and then with promotion one can he 
taken to other levels. Considering all these 
factors, the banks in India fchould be made 
into a corporation or a zonal banking system 
should be introduced for the betterment of the 
people at large. 

Sir, before concluding i would like to point 
out only one or two things. Firstly, as 
everybody knows, the other day even our 
beloved Prime Minister was kind enough to 
direct some of the State Governments to help 
other States which have faced drought 
ccrditions very recently. In this connection our 
State of Kamataka has also faced very acute 
drought conditions and I would request the 
Finance Minister to help us to the maximum 
possible extent and to come out with all help 
to rpmove our difficulties in Kamataka. 

Finaally, I would like to point out to the 
Minister for Steel and Mines through the hon. 
Finance Minister who is present here, 
regarding the Kudre-mukh iron ore project 
which has come up in Kamataka and which is 
a gigantic project as you are very well aware. 
But, unfortunately, nobody has come forward 
to lift the iron ore from the Kudremukh iron 
ore project. In this connection a few days back 
I read in the newspapers to the effect that 
Rumania has come forward to purchase iron 
ore from the Kudremukh project. I would 
request the hon. Finance Minister also to look 
into this matter and see that this iron ore 
project starts functioning as early as possible. 

I would also like to mention here regarding 
starting of the pelletisation plant at 
Mangalore. The hon. Minister for Steel snd 
Mines promised long back that they would 
start the pelletisation 

plant at Mangalore as early as possible, but, 
up to this day we do not know at what stage it 
is. 

With these remarks. Sir, I support this 
Budget and I would only say that it should be 
the common endeavour of all of us, rising 
above partisan prejudices and passions, to 
harness the people's enthusiasm for the task (.f 
develp-ment. 

Thank you Sir. 

SHRI K. S. MALLE GOV/DA (Kar-
nataka):  Mr. Deputy Chairman, Sir.. . 

MR. DEPUTY CHAIRMAN: Please speak 
into the mike, it is not audible. 

[The Vice-chairman (Shri Bisham-bhar 
Nath Pande) in the Chair] 

SHRI K. S. MALLE GOWDA: Mr. Vice-
Chairman, Sir, I would congratulate the 
Finance Minister heartily for giving tax relief 
to the pulverised middle classes including the 
fixed income group, salary earners and pen-
sioners. The budget proposals that go to help 
the small industries and strengthen the 
industrial base of this country have to be 
welcomed. He has given importance to 
savings generation and new investment in the 
urban sector, which any patriot should 
welcome. But I would appeal to him to search 
his heart and search in the budget proposals 
whether his budget would resurrect ruratl 
economy resurrect rural middle classes, 
genrate saving and help capital formation and 
new investment in Rural India. He has failed 
the rural people, and the ruling party has 
failed the massive faith of the rural people in 
it, again and again, includiag the 1980-81 
budget proposals. 

Sir, the people of India will generally agree 
with me if I say very sadly that the political 
leaderships that assumed power at Delhi in 
Free India since independence have failed to a 
great extent to build a prosperous, progressive 
and peaceful India of our dreams. The 
Congress which is ruling at Delhi 
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since independence almost continuously 
except for a short period of about three years, 
and the Janata Party which was in power 
during that short period, are to be squarely 
blamed for the unforgivable failure to bring 
prosperity and peace to this ancient land of 
decile people with a rich culture and tradition 
flowing from the great religions of the Earth-
—Hinduism, Jainism, Buddhism— which 
symbolised^ preached and radiated ahimsa, 
truth, Raja Dharma and the spirit of 
renunciation. Gandhism of our land and of our 
times, which in essence is humanism and 
spirit of service, may come to be revered and 
accepted as a great religion like Hinduism, 
Jainism, Christianity, Islam and Buddhism. It 
is an irony of fate that some of our political 
leaders who were the disciples of Gandhiji 
and on whom the mantle of power fell, failed 
to work in the spirit of Gandhiji, Swami 
Vivekananda and Sree Bahubali Swami in a 
spirit of self-sacrifice, and did not work 
single-mindedly without fear or favour for 
eradication of poverty and the uplift of the 
poor in India. 

Sir, today, nearly 49 per cent of our people are 
living below the poverty-line. Only the other day, 
Mr. Tiwari told the Lok Sabha that 99 million or 
nearly 10 crores of children in rural India and 
nearly two crores of children j' in urban India were 
living below the ^ poverty-line. Our per capita 
income of Rs. 1249 in 1979 and those of Buxma 
and Bangladesh are the lowest in the world while 
the per capita income of the USA is Ps. 70,000 
and that of Japan Rs. 45,000. Even Pakistan's per 
capita income of about Rs. 1600 is more than our 
own. 

More than 30 per cent of our rural population 
cannot afford to use even chappals, i.e. sandals. 
The per capita consumption of milk in the land of 
milk and hone.y of bygone days was 166 USA it 
was 689 grams and that of the USSR 476 grams: 
and it is not better in India today. If we look at the 
basic ^ need of man, the housing, it is deplorable 
and shocking in this country even 

after the implementation of five Five-Year 
Plans.     Pavement    dwelling   in cities is 
coming to stay.   According to the Government 
publications, our short- . age in rural housing, 
including the bulk of sub-standard   houses to 
be   re-built . Or substantially    improved,    
exceeds 7 crores    houses.    This    will    
require a colossal sum of over Rs. 35000 
crores, even at   a low rate   of   Rs. 5,000 per 
house on an average. How do our Finance 
Minister and his successors gen-  erate this 
much   of   savings    in rural . India, and in how 
many generations to come? 

Drinking water is another bpsic need of man.    
In almost every Budget session, during the last 
fifteen year,  the • State Governments   have 
been   falsely announcing that every village 
will be -provided with a well for drinking water  
within two or   three years    and such promises 
will be continued to be made in the next 20 
years and rural people  fooled at the half-
hearted and limpling • way the water supply 
programmes are being financed and    
implemented     in rural India. 

I would warn this nation of the greatest 
threat to our democracy coming from the ever 
widening socic-eco-nomic gap between the 
urban and rural societies. This gap is 
widening year by year, from one Five-Year 
Flan to the other since Independence. The 
development in this country has been lop-
sided and there is lop-sided growth of the 
national economy. 

I give below the figures which show the 
widening gap between the urban and the rural 
per capita income. First the agricultural 
population of India in 1881, that is, a century 
before today was 58 per cent, and it was less 
than those of France and Germany then, and 
has risen to 70 per cent now. During all the 
five Five Year Plans this percentage has not 
been reduced even by 3 per cent to 4 per cent. 

Second, according to the agricultur?!statistics of 
the reorganised states, 1956,I    the area per head 
of people engaged in 
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1.18 acres, and today it is less than one acre 
per head. Today more than 45 crores of 
farmers and farm labour are herded into ;i5 
acres of land. 

Third, the fragmentation of land has 
speeded up. Good many middle-class families 
have been reduced to small holders. And with 
this the under-em-ployment in rural India has 
.spread. 

I need not elaborate on rural poverty as you 
are in the midst of it seeing it every day with 
your own eyes. 

I would like to quote from an expert report; 

"An agro-economic study corciucted in 
the representative district of Ballia by a 
team of Pantnagar Agricultural University 
experts led by Dr. B. D. Singh states 
(published in June 1974); 

'A vast majority of small and marginal 
farms in eastern Uttar-Pradesh are 
economically "unviable" ... 

'The farmers are living in abject 
poverty and, despite supplementing their 
income by earnings from non-
agricultural sources, they are hardly able 
to subsist,. . 

'In Ballia District, 85 per cent of all 
fanners are below the poverty-line as 
against the All-India average of 50 per 
cent. ..." 

These bad results are evidently the outcome 
of some of the wron^ policies, ill-conpeived 
economic policies of the Government, 
especially in regard to the farm sector. We 
have these disastrous results as a result of the 
invidious, urban-directed, urban-oriented 
economic policies followed by the Gov-
ernment at the Centre and in the States in 
regard to the village dweller who evidently 
has been treated as a second class citizen in 
free India. These results are the outcome of 
the outdated thinking on the land problem in 

the second half of the twentieth century when 
the industrial revolution has been changing 
the face of the world and changing the 
economic conceptions. Until the 1917 
Revolution in Russia and before the Industrial 
Revolution in Western Europe in the 
nineteenth century, land was the fountain-
head of the aristocracy and the main source of 
living of a great majority of the pecples there. 
That lofty place for land is lost now in our 
new age. 

Mr. Vice-Chairman, Sir, we, the hon. Members 
here must note that in a developing over-
populated country like India there are two ways to 
cripple and strangulate the rural economy aid 
perpetuate the poverty in rural India: . One is to 
reduce the size of the holding of a rural family to 
uneconomic levels where no savings and capital 
formation is possible, or allow it to sell the farm-
produce at unremunerative prices so that the rural 
family lives and dies in debts like the bonded 
labour for the callous, exploiting society. 

I would like to ask whether we have not 
attacked the disorganised, mute, helpless rural 
family on both these fronts? As we all know, the 
nitroduc-tion of the land reform has been a 
blessing in this country. ThroLigh the land reform, 
the inams, the jodis, the jahagirs, have been 
abolished, and in -. most cases, lands under 
tenancy have % been conferred to the tenants. 

We must also note what happened in 
Russia or China in the name of land reform. 
The meaning of land reform was stretched to 
include collectivasation of agriculture in those 
countries. 

Democrats of this country should not forget that 
the Planning Commission had stretched its 
imagination to include 'Co-operative Village 
Management of Agriculture' in its land reform 
proposals in the First Five Year Plan. But Pandit 
Jawaharlal Nehru, the great de;-T;ocrat that he was, 
bowed to the Indian public opinion and to reason 
and ^ shelved his own pet resolution moved in the 
Nagpur session of the Congress, 
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in the cup-board of history, and saved the 
independence of the peasantry of - this great 
land, and with that saved the independence of 
the people of Irdia as a whole. 

Sir, it was unfortunate for this country that 
the ruling Congress which had made electoral 
alliance with the Communist Party in 1971, 
reduced drastically these ceiling on land 
already fixed 'by the undivided Congress 
under the great leadership of Pandit 
Javraharlal Nehru. 

It would be of interest to note that the 
Central Land Reforms Comn.ittee of the 
Congress which gave directives to the States 
to reduce drastically the ceiling on land, was 
headed by a distinguished Member of this 
House, who belonged to the Communist Party. 
Sir, this further reduction in ceiling has 
contributed to the acceleration of frag-
mentation of land, further increase in 
uneconomic and marginal holdings, breaking 
up ot rural middle class families and their 
joint-family homes, the widening of rural-
urban socio-economic gap and the general 
weakening of the mral economy. 

Sir, today with the imposition of such low 
ceiling on land, as our President, Tvho is a 
farmer himself, has said, in -one of his speeches, 
there can be no rich farmer in the country. Our 
Planning Com:Tjission must also note that " in 
Delhi city alone there were more Tion-farm 
wealth-tax assessees than all 'the agricultural 
wealth-tax assessees put together in all the 5i 
lakh villages of India, and that in rural West 
Bengal, there were just about 30 farm wealth-
tax assessees in 1977. This shows very roughly 
the distribution of wealth in India among the 
rural and urban socities. 

I would like to point out here that after the 
Second World War, the Military Administration 
of the Allied Towers introduced land reforms to 
benefit the tenants. It also imposed a ^ low 
ceiling on land. But after about 25 years, this 
ceiling on land was re- 
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moved in 1971 by the free Government of 
Japan. I would make a fervent appeal to the 
Prime Minister to restore the cut made on the 
ceiling on land after the 1972 General 
Elections, in the interest of integrated and 
healthy growth of the Indian economy. This 
course will in no way adversely affect the 
tenancy reforms and the tenants. This will not 
take away an inch of land given to anyone 
under the existing land reform laws. 

Shrimati Indiraji's great come-back to 
power is a unique one and a rare one in world 
history. Perhaps there are just one or two such 
instances in history. Pandit Jawaharlal Nehru 
and she together have been Prime Ministers of 
this great nation for over 28 years. And it 
devolves on her to make an imprint of their 
long role in shaning India's destiny by 
concentrating her energies on eradicating the 
degrading poverty of our land. This is possible 
only by following pragmatic and reaUst-tic 
economic policies in the country single-
mindedly^ without fear or favour and ensuring 
the production of greater wealth and ensuring 
social justice to the people. 

Sir, I would appeal to the Prime Minister 
and the Finance Minister to reduce the 
maximum rate of wealth-tax to 2 per cent. 

I would appeal to the Prime Minister to 
abolish the farm wealth-tax which has been 
continued only on the plantations in 
agriculture to help the plantation industry 
which is earning a good deal of foreign 
exchange for the country. 

Sir, I have already stated that the basic need 
of man, that is, housing, is deplorable in this 
country. The building activities in the cities 
have been hampered as a result of the 
unrealistic policies of the Government. I'he 
Urban Land Ceiling Act and the "house to the 
tenant" slogans have blocked investment in 
residential houses. Recently    I was    in the 
USA.    Jhere 
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the economic activity of the country is 
measured in terms of the houses in millions 
built annually by the people and in terms of 
the number of cars tunned out of the great 
factories and their s^l^s. Therefore, I would 
appeal to the Prime Minister to take needful 
action to relax these restrictions. This action 
will not only help to provide houses for the 
needy but also expand employment 
opportunities on a vast scale. Thank you very 
much. 

SHRI HARKISHAN SINGH SUR-JEET 
(Punjab): Mr. Vice-Chairman, Sir, the Finance 
Minister has used all the skill of an economist 
to paint and make a black picture a white one. 
In the beginning itself he says that he is 
presenting this budget "in an economic 
situation which continues to be difficult but 
also shows great improvement over the 
desperate conditions prevailing a year ago." 
So one has to draw one's own conclusions. 
The situation continues to be difficult but 
there is a big improvement over the last year. 
We would like to judge the budget from- the 
point of view whether it enables us to tackle 
the problems of poverty, unemployment, 
social amenities and the general economic 
growth. If we judge from this point of view, 
Sir, this budget is a disappointing one. How? 
Two or three claims are being made. One is 
that we have given a big relief to the middle 
class people whose number goes up to 25 
lakhs through. If ,you count the middle class 
people according to their terminology, their 
number will be 100 lakhs, not 25 lakhs, if you 
take into account the people residing in the 
rural areas also. But what do even those 25 
lakhs gain? With the growing inflation all 
gain, will be negated. If one middle class man 
who has been given relief through income-tax, 
travels from Calcutta to Delhi, all gain is lost 
in the train itself. Secondly, what he said was 
that development expenditure is very much 
increased.   But out of    total 80 per 

cent is to be sPent on the on-going projects 
and 20 per cent that is left, will go in the 
inflationary spiraL Another thing which is 
stated here ia the big claim made about the 
black money bonds. Not a year goes when. we  
don't  talk  about  black money. 

We know what harm it is doing to our 
economy. What has he said here about  the  
role  of  black  money? 

"It is threatened by the pernicious growth of 
the black economy. This generates income 
flows which cannot easily surface in the finan-
cial system, and are, therefore, directed into 
"'sScially harmful activity such as hoarding, 
proflte- ^ ering, speculation and wasteful ' 
consumption." 

Now, when you start interpreting things, it gives a 
correct picture but when you suggest soluUons 
very different thing happens. This reminds me of 
what Karl Marx said: "The philosopEers have 
interpreted the world; our business is to change 
it." So far as interpretation goes, they will say 
ev'iS'ything. But when it comes to the conclusion, 
they ask: "^ What is the solution? The solution i3 
special bearer bonds. It is to cover black money. 
But even then the black money is not coming out. 
The ^ total which they have so far received X is 
only Rs. 34 crores although in their Budget they 
have provided Rs. 200 crores this year. In order to 
mislead Us they have provided Rs. 800 crores for 
the next year. This way they" have only tried to 
help the black money people. This is the position 
and these are the claim.g being made. Why don't 
they resort to demonetisation which has 
recommended by the Committee? That they are 
not going to do, because they require the black 
money. 

They cannot hide the real picture, however 
much    they    may    try.    We are faced  with a    
serious    economic   »^ situation which is that of    
stagnation, in economy. 
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If you come to industry, the claim is being 
niade by them that—so far as industry is 
concerned, they say— there is am 
improvement: it is likely to show a growth of 
4 per cent whereas last year figures show that 
there was a decline of 1.4 per cent. Over that 
now they are calculating to get 4 per cent 
growth. And what is the figure available to us 
between April and November? The Economic 
Survey says that industrial growth is 1.2 per 
cent. How are the.y ;;'oing to overcome this 
lag in the coming period of the fiscal year? 
They can only go to astrologers, swamis, for 
an explanation. One cannot uinder-stand how 
IKey are goimg to show this 4 per cent 
growtli this year. 

Coming to agriculture, a big thing is made out 
that this year production is more than the year 
before's highest peak. Very big! But why do they 
hide this fact that still our agriculture depends on 
nature? One drought con-..?s, 20 million less; one 
good weatTier, 23 million up. What is the credit 
for them? How are they .sjoiiig to take credit for 
this? I would like to ask them that whether this 
increase is not Ifmited to three or four States like 
Punjab, Haryana, Western IJP and part of Andhra 
Pradesh and Tamil Nadu. I would like to ask ; 
them to quote figures of agricultural production in 
rest of the States. What is the production per 
acre? What is the increase therein? Nothing, 
because their reliance is mainly on what they call 
new technology. Three paras are written about 
new technology. And the figure is misleading. I 
would ask them to compare the figures they had 
.jlven in-the Third Plan and the Fourth Plan. What 
was the claim made at that time? They had set a 
target of 140 million food production in the Fifth 
Plan. Now they had no plan for two years amd 
during the Sixth Plan the figure we have reached 
is only 132 millions. A big claim but the per 
capita availabiiit-'-, consideding the growth of 
population, has come down. 

Now, their whole reliance seems to be oa new 
technology. They have stopped talking about 
land-reforms. That chapter is closed. Recently 
the Planning Commission has made a study 
through its working group. They have 
submitted a report. What do they sa,y? 
According to their report, if the ceiling is 
fixed at 20 acres, and if it is effectively 
imposed and all the loopholes plugged, then 
20 million acres of land will be available for 
distribu'.io.i to the landless. But no mention 
about it. No mention at all. They do not want 
to touch the lamdlords. 

What is the fate of share-croppers? You go 
to Bihar and see how landlords are holding 
thousands of acres of land. On that basis they 
want more production. They want to increase 
agricultural production in this way. They do 
not want to unleash the production forces. 
They only want to use new technology. If we 
really compare the figures of target given in 
the earlier Plans, I would say that there is 
stagnation in agriculture. Taking the country 
as a whole, our agriculture depends on good 
weather. If there is good weather, the 
production goes up. So, from that angle also 
there is no improvement on the agricultural 
front. 

Now I take the question of inflation. What 
is the claim made iiere? In paragraph 15 it is 
there. The claim made is that last year it was 
20.4 per cent and inow upto the middle of 
January it is 13.5 per cent. They do not tell us 
what is going to happen in the next months. 
Where is the guarantee that it will not go up? I 
would like to tell you what happened in 
February. When peasants during harvest time 
sold wheat, nobody was in the market to buy 
it even at Rs. 117/- a quintal. Now when the 
peasants had sold and it is the hoarders, big 
traders and big landlords are holding huge 
stocks '.he prices have shot up. In Bihar wheat 
is bein^ sold at Rs, 250/- per quintal. What 
will happen to the po«r   man? 
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The Gover.nment is not commg forward to 
release stocks so that the prices are brought 
down, so that poor people do not suffer. From 
that angle also we find that inflation Js not 
checked. Here both producers and consumers are 
being fleeced. They were saying that they will 
bring down prices. I would say that certain 
commodities are available only in black market. 
Take cement and steel. You pay Rs. 80/- and buy 
any amount of cement bags from . black market. 
By how much percentage the house construction 
cost has gone up? The DDA has doubled the 
price of flats because the construction cost has 
gone Up. The total picture that one finds is very 
dangerous. But they want us to believe that they 
have almost non-trolled inflation and the whole 
situation is under control now and we have  
overcome     all  our     difficulties. 

Then coming to the deficit in 4 P.M. 
the  Budget, this    is    another 

factor which is going to contribute to 
inflation. That is also very clear. Last year there 
was a gap of Rs. 2700 crores and this year's 
deficit is also going to be there. Then there is 
another Rs. 800 crores which they want to get 
from black money ' bonds which is not going to 
come. So, taking all the calculations, there is 
going to be at least a minium of 15 per cent 
increase in the money supply, which is going to 
increase inflation and throw a big burden on the 
people. 

Then. Sir, we come to the balance of 
payments positions. What is the position of the 
balance of payments? There the picture is very 
clearly stated, that Rs. 2000 crores deficit is 
alreiady there, after getting aU aid and the 
massive loans which we have taken from the 
International Monetary Fund. In spite of that Rs. 
600 crores of foreign exchange we wTll have fo 
drain and it is calculated that our position in 
foreign exchange reserves is such that they are 
not sufficieul  even to finance our    present    , 

import  bill for just five months   This is the 
position which we have come to. so far as tEis 
is concerned.      This is the picture of the 
economy and the inflation.   Where  is it  going 
to  lead us  to?    Then,  to     whom     have  
you pi'ovided the relerf?   You talk about the 
middle classes. Rs. 40 crores    you have given 
to 25 lakhs.   But to    the corporate  sector you  
have  given  Rs. 60 crores or Rs. 70 crores, 
when that sector has amassed    a lot of wealth. 
Even, take, for     instance, the     Tatas and the     
Birlas.   According     to  the answer given in    
Parliament,    it    is stated   that   between   
1972   and   1978, only, the Tatas and" The 
Birlas    have increased their assets from Rs. 
1231.35 crores to Rs. 227.'?.26    crores,     
almost double,  Sir.   But you  have    nothing 
to tax  them.   You  allow     them     to double 
their assets but no taxation on them.   
Similarly,   abcjt   landlords,   no taxes on  
them.   This is the  position that you are 
having.   And, then you give  concessions     to     
multinationals, which he has tried to cover in 
paragraph 21, that is the concessions given in 
the name of oil    exploration    and production, 
yes, we would like to be self-sufficieait as far 
as possible.    We want to  do it'   But    what     
is     the solution for'fhat?   Not depending on 
our  technology     and  our     technical know-
how and    the    experts and all these things.   
They  say, the urgency of the situation is'also 
such that the Government   has    decided to 
supplement our     domestic     capability     by 
engaging foreign  parties on     contract on a     
production-sharing     basis    to hasten the pace 
of exploration     and development  of    
potential    oil    fields. Here they are going to 
invite the multinationals, who play a very 
dangerous role in the whole^ economic 
structure. 

Then, Sir, so far as the other things are 
concerned, we come to the major burdens 
already imposed. The increase in the railway 
fares and freight is there. Then there is the 
increase in the prices of coal, steel, oil which 
was announced earlier. Then they bring forth 
the Budget and say, we have not imposed any 
new    burden, 
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only little taxes here and there and some    customs    
duty    is    increased, nothing much is there.   But 
when it comes to dealing    with the    worki-ig 
class, the poor people, the agricultural labourers, 
then    what    do    we    find? We find that the 
strike in the public sector units has entered the77th 
day. But no solution is found. All the reports very 
clearly point out and the Economic Survey Itself 
goes to prove that the contributions of the workers 
in the value added production annually is on the 
increase but the share of workers   is   always   on   
the  decrease. Then, what is thig talk    about    
disci-plihe and what is this talk that vou are very 
much wedded to the welfare of the  worFmg  class     
and the poor people.   We  do  not     understand     
it. They do not mean that really. They want to 
benefit the big business and not    the    working    
class.   Similarly, abcut the poverty Tine.   They    
have talked   about  it.    We     do  not  know 
wherefrom  the  Planning  Commission gets its 
figures when it is said    that during the last three 
years it is reduced by 3 per cent.    In fact. Sir, if 
you ask me, it is not a poverty line. It is a starvation 
line.   Can aeiybody, on the basis of 1961-62 prices, 
live on Rs. 20/- which now comes to Rs. 45]-a 
month?    Can anybody live?   It is a starvation line.   
It should    be called 'below   starvation   line'.   
Even   there, thev say that during the    sixth plan 
period there is a plan to reduce it by 30 per cent.  
Let us see what  reduction comes about.   What has 
actually '.   happened is, this  poverty     line     has 
been growing.   The number of those living below 
this    poverty line,    has grown compared to   1961-
62     figures. ,    This is the assessment so far.    Let 
us see the census figures    and then    we shall come 
to the conclusion, if at   all they collect     this     
information.    But we do not h/iow. 

Then, Sir, they have re-named the scheme 'Food 
for work' and they have also reduced the 
allocation. Against the allocation of Rs. 340 
crores last year and the year before last, now the 
allocation has been reduced to Rs. 180 

crores and the scheme has been renamed as 
'Rural employment scheme'. Very good. And 
then a footnote is added. They expect the 
State Governments to providis the equal 
amount Leave it to the State Governments. 
What is your responsibility in dealing with 
'the unemployment problem of these 
agricultural wo.'-kers, the Harijans who are 
completely unemployed in ths lean season and 
who are to be provided with jobs? You are 
dealing with them in this way by reducing the 
allocation of Rs. 340 crores to Rs.   180  
crores. 

Then, they have so many other schemes. 
Take the case of dairy development. There' 
too, ~they have reduced the allocation. Last 
Budget's allocation was Rs. 73 crores but 
^hey could utilise only Rs. 60 crores and now 
it has been further reduced to Rs. 52 crores. 
So far as fisheries are concerned, from Rs. 34 
crores last year, it was reduced in the Budget 
to Rs. 23 crores and now the new allocation is 
Rs. 35 crores. This is what they are going to 
do for the development of agricultune. Let us 
be clear that they are not going to deal with 
the problem of unemployment and they are 
not going to generate "new employment. That 
is the policy being pursued by them. 

So far as the credit part is concerned, they 
have talked a lot saying that 
they are opening new financial institutes and 
they have opened so many banks, so many 
branches in the rural areas. What is the 
indebtedness in the country amo;ng the poorer 
sections today? Even the Reserve Bank has 
stopped surveying in the proper way. Its 
earlier survey showed-how indebetedness was 
growing. In rural areas hardly 30 "per cent of 
the credit is provided from these institutions. 
But 60 to 70 per cent of the people have to 
depend upon the local maneylenders    by       
paying      huge 
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amounts of interest. What is happening in the 
tribal areas? There, they are cheated and 
looted and they are indebted in such a way 
that one cannot even imagine. What about the 
bank guarantee? A poor man in the rural area 
caumot provide any guarn-tee. We would like 
to have a review of such cases. There have 
been credit schemes for small farmers; 
medium farmers and we would like to have a 
review to know how far the rural poor have 
been beneflted by these schemes. 

We have got so many instainces. If one 
wants to get a credit of Rs. 500.-, in the 
process he loses Rs. 400/- qnd he gets just Rs. 
100|- and he has to sigm for Rs. 500/-. There 
is so much of corruption from top to bottom. 
Just because the poor man is not able to 
produce any guarantee, he has to suffer and 
he is left with nothing. This is the picture so 
far as credit part is concerned. The Budget 
does not give any solution. I do not know 
wherefrom all these schemes, these big 
schemes, have been taken and how they are 
being made use of. 

Now, there is a 20 per cent increase in the 
plan expenditure in the public sector. What is 
this 20 per cent increase in plan expenditure 
at this rate of inflation? In real terms, it is 
going to be very less. We should, therefore, 
not be misled by these assumptions and prom-
ises that are being made. We fail to under-
stand how they are going to tackle all these 
problems, the problem of poverty, problem of 
unemploymemt and other such problems 
unless they tackle these problems on the lines 
I save suggested. 

About land reforms, " I find mo mention in 
the Budget,'" when they talk about the 20-
point programme. They had earlier stated that 
1976 would be oberved as the year of lajnd 
records. Without the land records, nobody can 
enjoy the benefits provided by the    tenancy    
Acts. 

I Nobody can enjoy anything unless the land 
records are complete and perfect. But they are 
not at all going to touch that sphere of activity 
because as soon as they touch it, the whole 
landed interests which are sitting with them, 
which are collaborating with them and helping 
them, will rise in revolt. They have not been 
able to resolve the rural tensions. This Budget 
will not help them to tackle the problem of rural 
tensions. I would like them to go through the 
'report of the Home Ministry which was 
submitted in 1969 in which    the 

   I Home Ministry has stated categorically about 
the rural tensions which are there. The basic is 
that the economic situation is worsening and 
the land reforms have failed and it is because 
of that, everywhere, the oppressor is 
oppressing the poor people and the 
Government said the Police are behaving as 
onlookers. That is why the whole tensions are 
being created. I feel unless you try to solve 
the economic problem., you would not be able 
to tackle all these questions. This also is very 
clear. But they are not doing anything. You 
say that capital formation should be there so 
that you can reinvest in industry. For what? 
We do not want that they should not set up 
new industries. But is it to amass wealth like 
this that in four or   five   years, 
they have doubled their assets? But so far as 
the poor people are concerned^ they are 
treated like this. When the workers demand 
minimum, wages they are not ~ provided with 
that. They are threatened with very dire 
consequences and repression. This is the 
position we are faced with. Hence, when we 
take the totality, when we go into whole 
Budget, we find that a serious situation is pre-
vailing, but the Government has not realised 
this. It is always better to present a correct 
picture before the public and try to get their 
co-operation, their solutions and suggestiais as 
to how we can improve the situation. Let them 
compare their performance with their 
manifesto which they had presanted during    
the 1980 
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elections and let "them say what items have been 
implemented and how far ihey have been 
implemented and let them seek our co-operation 
in implementing the land reforms. But jTiothing 
of this sort is being done. They want our co-
operation to help the Tatas, the Birlas and so on. 
But •when it comes to the poorer sections, -when 
it comes to the working class, when it comes to 
the agricultural labourers there is only talk and 
promises. How long can they go on feedkig the 
people only on promises. For one or two"years, 
they m.ay be able to do it. But they cannot go on 
ieeding the people only on promises. This is the 
positio^i in which this Budget has been 
presented. When the Budget was presented last 
year; they said that this would not lead to 
inflation. But whai the position -was reviewed 
after a year; we find inflation has gone up very 
much and the pockets of the people have been 
cut. The same thing is going to liappen in this 
Budget also. Dispa-Tity is going to increase and 
inflation is going to go up and this will only 
benefit the bigger sectioias. This will be harmful 
not only for the ruling party; but this will be 
harmful for the economy and for the nation as a 
whole. Let them have a look at it. Let there be a 
basic change in their policies towards the 
monopoly houses, towards the multi-nationals ' 
and towards the landlords and then let them come 
forward to seek the •co-operation of the people. 
Unless We do this, we will not be able to come 
out of the economic disaster we are faced with. 

Finally, Sir, I would lik^ to refer to a little 
demand of Punjab, v/hich we have been 
making since long. "What is the demand? The 
demand is that there should be an 
intennational airport at Amritsar. I do not find 
anything in this Budget about this. There have 
been many statements from the Ministers. Sir, 
three hundred thousand families from Punjab 
are settled abroad. They are sending •a lot of 
remittances.   After they land 

in Delhi, they have to spend Rs. 800-900 
towards taxi fare "for going to Punjab. The 
people of Punjab have been demanding that to 
start with, there should be at least one flight a 
week from Amritsar so that the people can 
travel to Delhi and go back. Then, Sir, a 
number of vegetables are being exported. 
Punjab js exporting some goods outside. For 
that, they need a dry port. But nothLn^ has 
been done in this regard. The earlier 
Government had also promised. They have 
been promising. Many statements have been 
made by the Minister of present Government. 
But when it comes to concrete things, nobody 
is there to take the responsibility. In this also, 
there is a total neglect. If somebody has some 
influence, he is able to get the things done. 
When somebody becomes Railway Minister, 
he gives some railway lines to his State and so 
on. This has not been done in a balanced 
manner. This is not helping. These things 
should also be  done  away with. 

Finally, I would say, this Budget is a very 
disappointing one and I would ask them to 
revise it, at least at this stage, have a second 
look over it and try to get those resources and 
potential productive forces unleashed. They 
can produce a lot in the country and the 
country's production can be raised to a large 
extent if the productive forces are unleashed. 
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DR.   MALCOLM  S.   ADISESHIAH: 

(Nominated):      Mr.     Vice-Chairman, Sir,  in  
participating in     this  general discussion on 
the budget, one has to take  into  account   two   
broad   areas-' One,  how far the    budget raises 
resources needed by    the   Government for 
various items of expenditure and, secondly,   
how far  the  budget  meets Government's 
policies  in  r-agard     to price stability,    in 
regard to growth of industry and    agriculture 
and the?' sub-sectors of the small-scale  indus-
try,   village   industry   and  large-scale-
industry, how    far it promotes    employment 
generation    and    reduction of unemployment     
and    the general objectives    of the    country     
as    set; forth       in    the    Plan.        
Therefore,, the      budget        discussion        
raises; quite      rightly,    well    beyond      the 
_ narrow purview    of  the    raising of money 
and th-3 proposal   for disburs-ment on various 
items and focusses one Government    policies 
in    these major-areas. 

The Finance Minister's speech introduced 
in the budgfc:t and the Economic Survey that 
he presented to Parliament preceding the 
presentation of the budget provide the 
background to the overall review of the 
economics we undertake. Mr. Vice-Chairman, 
my overall review of the economy may be 
summarised under  six  broad heads.     First 
with. 
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regard to inflation. Wiien the budget was 
presented at  the end  of February, the Finance 
Minister   recognised -that tlie budget was 
pres-ented at the time when the price rise 
between the beginning of April 1980 and the    
end of January 1981     was   13.5 per cent. My 
count is that    on  this point-to-point basis if 
you continue that from .31st  March  1980 to 
31st March  1981, the  price rise would be 
around     15 per cent for the year_ though the 
latest report is that this has gone beyond the 
trend line.      I believe that all  things   taken     
into  account     we should plan to  end this 
year with a 15  per cent ris-3.    Now,    taking 
into account the various forces which are 
operating and which will operate with regard 
to price    rise in a number of eommoditi-2s 
which haVie not yet registered  a rise in    
prices    including those like petroleum where 
there    is to be a further rise to cover the   last 
OPEC decision of a ten per cent increase,  I 
forecast that    for the next financial      year,    
the    budget      for which      we     are  
discussimg      there will    be    a    further      
price       rise of    15    per cent  and     
therefore,   it would  be the' path    of wisdom    
for the  Government,     for business,    for 
households  and housewivjes    to plan on the 
basis of a 15 per cent increase and not on the 
basis of the price rise which seems to be 
implied    in some parts of the budget 
proposals. Though the Finance Minister says 
very clearly in his statement that the inflation-
ary   pressurtes  are     strong and     are still 
with Us and will have to be combated,    with    
the    combating of the inflationary pressures I 
still look forward   to  this kind     of a   further   
15 per cent rise in 'the future. Secondly, the 
agricultural sector    presents    for the current 
year  1980-81, as the Government points  out 
in the Economic Survey,     an  extremely     
satisfactory situation of 19 per cent increase 
over the very low production of    1979-80. By 
the way, I have a feeling that the figures 
quoted for 1979-80 need to be reviewed »gain 
aind corrected because 

tlvsre are two sets of figures set forth there. Now, 
this target of 132 mil-liort tonnes which is 
expected in the foodgrains sector for this year in a 
j sense raises problems for 1981-82, namely as to 
whether this rate of "n-crease can be kept up. You 
cannot have another 19 P^r tjent increase. This is 
very clear. Because this 19 per cent increase was 
on the decline, considering the minus figures of 
last yaer. The question is not simply of satistical 
percentage increase for 1981-82. The question is 
to see how far the 1981-82 agricultural production, 
foodgrains and cash crops, can maintain the 
upward trend through the increased irrigation 
facilities, through t(ie various new technologies of 
high ^ yielding strains, fertilizers, etc. This is 
going to be a difficult task. And I think the 
Economic Survey admits that the agricultural 
sector will not be a buoyant sector in terms of the 
sharp rise for the next year, as it was in this year. 

Now I turn to the industrial sector. Mr. Vice-
Chairman, I think here the Government forecasts 
that we are likely to end this year with a 4 per cent 
rate of growth. On the basis of my own studies I 
am in lined to agree with this forecast of a modest 
4 per cent rate of growth, but ; it is this sector 
which will have to ^ catch up in the next financial 
year; if we are to keep up the trend of overall 
growth of 5 per cent that is forecast in the Sixth 
Five-Year '^lan, it will have to be somewhere 
around 10-11 per cent for the year 1981-82 and I 
should like to refer how far the Budget pushes the 
various levels of industries—large, medium, small 
and so on—in this diraction of a rate of growth of 
10—11 per cent. In this connection, Sir I must say 
that the public sector performance this year, 
except in the case of a few of the heavy industries 
reported in the Economic Survey, continues to be 
unsatisfactory, registering serious los- « ses. In 
fact^ Mr. Vice-Chairman, I think that some   of 
the activities in 
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the State sector are creating or giving rise to 
heavy losses. We note from the reports we 
receive on electricity undertakings, road 
transport » and irrigation, that the losses in 
1980-81 at the State level are very serious, so 
that the public sector picture is not—as we 
usually do—confined to only one Union 
Ministry, the Ministry of Industry but we should 
take into account the totality. 

Now I deal with savings and investment. 
Here I may say that they are two important 
tilings. I think that those of us who are 
working on the savings and    investment    
figures 

are very confused because the three agencies 
which furnish us the figures, namely, the 
Central Statistical Organisation, the Planning 
Commission and the Reserve Bank, use three 
different bases what are called the Gross Do-
mestic Product, the Gross National Product 
and the Net National Product. And the result 
is that we have different sets of figures which 
we are not able to compare and follow. 

  I would plead that we stick to one type of 
figures; and I prefer the Gross National 
Product as the base to be Tised by all the 
agencies. Now with regard to the savings and 
investment, 

    -We find that in 1979-80, for which '   we have       
the figures, there has been 
    a decline in both the savings and the 

     investment. The savings fell from 23.9 per cent 
of GDP to 21.2 per cent and the investment 
from 23.7 per cent to 21.8 per cent. The 
sharp'^de-cline in the savings and the invest-
ments in 1979-80 is a part of the general 
declaration of the economy which took place 
in 1979-80. In regard to the coming year it is 
expected that if the projections for industry 
and agriculture are fulfilled, there would be 
an increase, there would be pick-up, in the 
savings and the investment. 

The second thing to note Mr." Vice- .   
Chairman^ is that the trend the sav- %  ings and 
the investments after    four continuous years of 
excessive savings 

over investment—we have been saving, this 
poor .^country has been saving more than 0. 
has been investing, and we have been sending 
our .savings abroad—for the first time in 
1979-80 has been reversed. It was in the 
opposite direction for four years. And our 
savings are a little less than our investment .6 
per cent of the GDP. It is I think inore in line 
with the nature of our economy. 

Let me finish. Just two more brief 
comments on the state of cur economy. The 
deficit with which we are concluding this 
year, according to the Union Minister is 
1,975 crores of rupees on certain assumptions 
which I will come to later. But we should add 
to these 513 crores of rupees which are the 
deficits of the States so that the total deficit is 
well above Rs. 2,000 crores, about Rs. 2,500 
cores. The Reserve Bank has mentioned 
about the deficits of the States in a report. 
This is a serious situation. 

Finally, I regret that from the in-  formation 
contained in the Economic Survey we have not 
been able to really .iudge the state of employ-i ment 
and unemployment, w'hether it is at the Central 
level or at the State level. The information that we 
have^ the data that We have, at the city level, the 
village level, the State level or the level of the 
country as a whole is so poor that we ar^ not able to 
say what is happening. We can make' general 
statements that the employment level is getting bet-
ter or worse. I for one am not able to say anything. 
There is some detailed analysis now in the Sixth 
Plan document. That kind of analysis, I plead with 
the Government, should be carried forward and 
contained in the Economic Survey so that the 
Members of Parliament and public would know 
something about , the state of employment is in our 
country.    On this    depends    the    reduc- 
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tion of our poverty* We have cora-mitt-ad 
ourselves to reduce the poverty percentage. 
According to'the Sixth Plan 48 per cent of our 
people are living under the poverty line. The 
Sixth Plan makes the bold assertion that if the 
five years of the Sixth Five Year Plan proceeds 
on the basis of 5.2 per cent or 5 per cent growth 
with no change in distribution, then, the persons 
living below the poverty line will go down from 
48 per cent to 38 per cent. Then it goes on to • 
•^make further serious proposals. I heard my 
friend, Mr. Surjeet, say that there was no 
proposal for redistribution of land. He is right 
there is no major proposal for redistribution. But 
there is a small proposal for redistribution of 5 
per cant of land of the owners holding above flv-
a acres. That one is there, and similary the IRDP 
the Integrated Rural Development Programme, is 
there. Under this the forecast is that the people 
under the poverty line will bs reduced from 48 
pre cent to 30 per cent. This is a very bold 
picture. In five years we will reduce the 
percentage in our country from 48 to 30. Now is 
this happening? What is happening? We are not 
able to judge from the kind of information that is 
available to Parliament and to people, in the 
Economic Survey document. Now may I turn to 
my second point? Against-this economic 
background^ on the whole I support the budget 
which has been presented for tlie following three 
reasons. First, the budget, I believe, is fiscally 
sound because it proposes to raise resources of 
the order of Hs. 23,000 and odd crores—Rs. 
14.000 crores on the revenue side and Rs. 9,000 
crores    on    the    capotal  side— 

through what I call relatively painless 
methods, and the disbursements stay within 
the broad resources raised, except for the 
deficit    to which  I will 
come later.     Secondly, I support the 
budget because it is  what I call in- 
ilation-neutral. That is to say, it has 

increased customs taxes by Rs. 232 crores 
through a 5 per cent ad valorem tax and there is 
a duty on newsprint of 15 p-ar cent and so on. 
But -none of these will have any direct effect 
on the wholesale price index. And if one looks 
at the budget, there are anti-inflationary 
elements in it. One anti-inflationary element is 
this: if the Special Bearer Bonds scheme 
succeeds, if the Government is able to obtain 
Rs. 2,000 crores this year and Rs. 8,000 crores 
next year from the Special Bearer Bonds^ it 
would be an anti-inflationary element. Now, 
you may ask: how do I reconcile the fact that I 
regard the budget as inflation-neutral with my 
earlier statement that next year there will be a.« 
15 per cent inflation? I foresee a 15 per cent 
inflation next year. For me, the causes for in-
flation are outside the budget; they are not 
within the budget. They are caused by what we 
all know, by the price increase that is taking 
place in tha railway freights and passenger 
fares, in coal, in steel, in petroleum products, 
by the price rise which is going to take place in 
cement, in paper, in drugs and by further in-
creases in the prices of petroleum products to 
cover the 10 per cent increase becauSR of the 
OPEC's decision and so on. So, the forces for 
inflation come from outside the budget. The 
budget itself is not a source of ' inflation. Now. 
this is a rather important corollary. If anything, 
the budget is slightly anti-inflationary in terms 
of the Special Bearer Bonds, in terms of the 
Compulsory Deposit Scheme which is being 
continued and in terms of the rather tight 
monetary policy that is proposed to be followed 
next year. 

The third reason why I support the budget 
is that it is pro-investment. It is shaped in 
such a way as to give industry a boost. As far 
as Plan investment is concerned, there is a 
Plan 
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investmsnt of about Rs. 17,500 crores proposed 
with major invastments in agriculture and allied 
industry, in energy and in large and medium in-t 
dustries. Secondly, there is a push lor increased 
savings; there is a diversion from consumption to 
savings proposed by increasing the deposit rates: 
for deposits from 1 to 2 years, from 7 to 7.5 per 
cent; for deposits from 2 to 3 years, from 8 to 8.5 
per eant. and for deposits for 3 years and above 
from 8.5 to 10 per cent. And for six-year savings 
certificate, there will be a 12 per cent interest. 
This will lead to increased savings which will go 
into business. Then it is pro-investment because 
the private sector has been given, as pointed out 
by my friends, a number of incentives. Tlie 
interest ceiling on debentures has been raised 
from 12 to 13.5 per cent. I am glad, because this 
will help business to raise its own money and not 
go on depending on term-finance institutions. The 
depreciation allowance for plants and machinery 
manufacturing renewable energy systems has 
been increased from 10 to 30 per cent. Very good. 
This r.ieans lesser dependence on oil and crude 
and more on development of renewable energy 
systems. Thirdly^ the promoters, those wlio 
promote companies, now can hold more than 40 
per cent of equity for the first three years of the ^ 
company and are not limited as they are before. 

Fourthly, the surcharge on companies has 
been reduced from 7.5 to 2.5 per cent. As one 
of our papers showed, this will have an 
unequal effect on different companies, on 
FERA companies large companies, small 
companies, and so on. But that is one of the 
prices that we must pay. 

Then fourteen of the industrial groups have 
been removed from the Eleventh Schedule and 
are made eligible for tax exemption. Free Trade 
Zone exemptions have been given to Y a number 
of units now. Now the tea  plantation    industry    
has an in- 

creased ceiling for development allowance on 
replanting. Electronics industry has been 
given special concessions as a labour 
intensive and srrance and technology 
intensive industry to grow. 

From all the points, therefore, I see th 
Budget as making a push in the direction of 
increased investment and therefore 
promoting industries. For these three or four 
rsasons on the whole  I  support  the  Budget. 

Now I wish to warn the Finance Minister 
of the number of dangers that he faces in the 
Budget. The first danger—for me the most 
serious—is that this Budget indicates the 
regressive nature of the Indian fiscal system. 
That is to say, under our fiscal system 
ma.iority of the taxes are paid by those of us 
who belong to the 30 per cent minority. If 
you look at the Budget you have the customs 
and excise which come from the majority of 
70 per cent; they pay over Rs. 10,000 crores 
v^hereas the dir3ct taxes, income-tax, wealth 
tax, company corporation tax^ yield only Rs. 
3000 crores. By giving concessions, valuable 
concessions which the Finance Minister has 
given to those who pay direct taxes, the top 
30 per cent, and by continuing and increasing 
slightly the excise duties and customs duties, 
he woresened the regressive nature of our 
fiscal system. I regret this very much. We^ 
well-to-do., people are going to pay less than 
the poor people in our country. 

Secondly. I want to raise the question 
whether the time has not come for the 
Government and the Finance Ministry to 
think of bringing prices into the Budget so 
that no price increases escape Parliament's 
control. Government does not control all pri-
ces; it controls prices of cement, steel, coal—
all these have administered prices. If you look 
at these prices I find that anything from 60 to 
80 per cent, of the prices are taxes; they are 
not cost of production   thy are not labour, 
they are 
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not raw materials; tliey are taxes. If they are taxes, 
then my question is whether a convention should 
not b-a built up under which price increases or 
price decreases could also be :. made in the 
Budget statement every \ year like we make in 
regard to taxes, because as I see, I see now less 
and less of a distinction between taxes and 
administred prices. If 60 to 80 per cent prices are 
taxes, then, why are they escaping the control of 
Parliament? Why is it that the Steel Ministry, wh,y 
it that the Cement Ministry, why is it that the Coal 
Ministry, ., why is it that the Agriculture & Irri-
gation Ministry, is able to change the prices and 
Parliament has nothing to do with thm? We are 
dealing with, 'n fact, only a small part. The Energy 
Minister took away last year and this year over Rs. 
3300 crores from us. This is much mote than what 
Mr. Venkataraman proposes to take. Why should 
they be allowed to do it without any discussion in 
Parliament and without a Vote of Parliament? 

Thirdly, in addition to the regressive nature 
I have a feeling that the Budget has given 
away too much to us, the so called middle 
class people by way of concessions to 
income-tax payers at a time when the Central 
Government and State Governments have to 
mobilise mor-a resources. As somebody 
pointed out» there is a saying in Tamil that if 
the ghee that you have' to use is somebody 
else's, then your wife can put her hand into 
the pot and take the ghee. If it is your own 
ghee, you use a tea spoon to take it out. 
What^we have given to the middle class by 
way of income tax concessions is not your 
own money. It is the State's money that is 
given. Eigthy per cent of it comes from the 
States and at the same time we want the States 
to mobilise their  resources. 

I  think  there is   a   speculative  element  
in the budget.     With the deci- 

sion of the Suprem'e Court not to take up the 
question of special bearer bond till April, I 
see liWle chance of your reaching the targat 
of Rs. 200 crores this year. I have my own 
doubt about your attaining the target of Rs. 
800 crores. If this factor is taken into account, 
the deficit financing becomes much more 
serious and it may cross the magic figure of 
Rs. 2,000j-crores. 

The Budget does not contain any effective 
steps to attack black money. I do not consid'sr 
the bearer bond scheme as a good one. In spite 
of the firm promise given last time by the 
Finance Minister that there will be reduction in 
subsidies and non- * plan expenditure, subsidies 
are increased. In spite of the Finance Minister, 
statement that there ha» been a careful reviev.' 
on non-plan expenditure, I see no reduction in 
the-administrative non-plan expenditure. This is 
one of the first things we must ensure in every 
budget in order to live     within     the means     
we have. 

SHRI    AMARPROSAD    CHAKRABORTY     
(West Bengal):  Mr.    Vice-Chairman, prima 
fd'Ae it appears that the budget, as has been said 
by some of the Members, is a common man's 
budget or growth-oriented budget. It appears so.      
But if we analyse    it, g one can come only to one 
conclusion ^ that it is an illusion   and it will be-    
, nefit only the families of big business. 

We have been hearing from the present Prime 
Minister in every alternate speech of hers that 
we must look after the weaker sections ol the 
society, the poorer sections of the society and 
we must give all the be'-nefits to them. But the 
budgets of last year and this year are just to the 
contrary. During the ten year period of the 
present Prime Minister, she always spoke for the 
poor people and weaker sections. But what do 
the statistics show? Only 25 families are holding 
the maximum portion of our national wealth. 
But every day we are told that the Government 
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is helping the poor and we must help 
the weakar sections. But only 25 
capitalist families have amassed weal 
th and they are exploiting the poorer 
sections, the v/orkers and the labour 
ers. The Prime Minister's statement 
is not reflecting in the Budget. This 
shows that the Government is not 
sincere to the weaker sections but 
th'sy are sincere only to the 
industrialists and capitalists. 
Sir, we have seen how some capitalist 
countries like Japan and Germany developed. 
Assuming for a moment that this capitalist 
system yields good results, even if we had 
followed that, I could have understood it. Our 
experience over the last 33 years makes Us 
disheartened. 

Sir, let us see the position as of today. 
From the figures that have been placed before 
the House, you can see that 50 per cent of the 
people are below the starvation level. I am 
not talking of the poverty line. Sir, you know 
the difference between the starvation level 
and the poverty level. Reports of different 
cooimittees are there and fr-om them we find 
that 50 per cent of the people are now below 
the starvation level. And these people are not 
getting any benefits. They will not get any 
benefit out of this Budget. They remain where 
they are and where they were. Sir, nobody 
would say that the Finance Minister ^ does 
riot understand the subject. He understands 
the subject very much, and he is very skilful. 
He has presented this Budget and at some 
places you will find that it is a pre-General 
Election Budget. 

SHRI SHRIDHAR WASUDEO 
DHABE      (Maharashtra): Bengal 
elections? 

SHRI AMARPROSAD CHAKRA-
BORTY: I do not know. It looks like a pre-
election Budget. It is very skilful, taking 
away from the poorer sections and giving all 
the benefits to the industrialists. It is an 
illusion to the common man. And everything 
is provided for the big business. This is the 
characteristic of the Budget, this one  line    
characterises     the Budget. 

Now, Sir, let us see what the position is. They 
say that agricultural production is increasing. 
It may now be ' estimated at 132 million 
tonnes. And there may be a slight increase. 
Even -if yoi! assume 135 million tonnes, it ail 
depends on different natural I circumstances 
because the irrigation system in our system is 
not as it should be or as the people are 
demanding it. So, Sir, this is an accidental 
figure. In the industrial sector they say that it 
has increased by 4 per cent. But previous 
year's fall of 1.4 pp.- cent has not been taken 
into account. So. in the industrial sector, you 
may say that there is a marginal rise; in the 
agricultural sector, there is a marginal rise. 
And what is the position. Sir, in regard to 
infra-structure? There is a slight rise. As 
regards revenue, as pointed out earlier, there is 
a slight increase. That is also diie to customs 
duty from liberalised imports. And the si^-
uation remains grim. 

[THE VICE-CHAIRMAN (SHFI ARVI^fD 
GANE<3H KULKARNI) in the Chair] So, Sir, 
V/hat will happen? Sir, power generation is 
below 50 per cent of the installed capacity. 
And the infrastructure is very weak. The coal 
output is inadequate. Production of rail 
wagons is inadequate. Coal is require. ei for 
power generation and v/agons are required to 
take coal to the power plants, and everything 
is in disorder. And, Sir, you have heard even 
the Minister sa.ying here that they are not 
getting the wagons and, therefore, they are 
not able to send coal to the power plants. So. 
Sir, this is the position about the infra-struc-5 
P.M. ture. Sir, despite many liberal 
concessions given, I may say that there is no 
increase in production, production has not 
reached the level which it should hive. On the 
contrary it is very much less. You will find 
that nearly 300 large and 20,000 small 
industries ars sick. The number may actually 
be larger than this and they are most, ly run 
with loans from the help   ot 
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banks and financial institutions. Then, Sir, 
there is no attempt made +0 have good 
relations between labourers, workers, trade 
unions and thfe management. All this ig in 
spite of the liberal policy adopted towards big 
industrialists. Thig is the position in soTne 
large industries an(j small industries. There is 
no attempt made to have congenial relations 
and giving the workers and labourers their 
due. No attempt is being made in that 
direction. 

Sir, you must have seen that in reply to 
different questions it has been stated that more 
than 25,000 workers are on strike for more than 
70 days in the Bangalore public sector units. Of 
course, somebody attacked the public sector 
yesterday. But we are opposed to that. Because 
we do not support , the policy of attacking the 
public sector. The public sector in detsriora. ting 
on account of two factors, firstly, bad 
administration, and secondly due to the non-co-
operation and enmity towards labourers, workers 
and trade unions. This Government should do 
something jcnmediately for the weaker sections 
and for the poor people. Before the law was 
placed before the Rouse, even Mr. Ghani Khan 
Ghau-dhri stated, we are not going to meet the 
trade unions. 

I had asked a question to do what the 
position in the coal fields was? The position is 
that in coal, cement Bnd other spheres the 
situation is very gloomy, rather grim. So, even 
there we have no chance of increasing pro-
duction, unless these things ore set right. 

Now, Sir, the current year's Budget deficit 
was originally estimated at Rs. 1445 crores. 
But now it is estimated to rise to Rs. 1975 
crores. But now due to higher prices and no 
export income, it may Itimately go up to Rs. 
2.OOO crores. So, Sir, this is the position. 
Prima facie, the Budget exposes what the 
position in the country is and how the Budget 
has 

been presented for removing this malady. It is 
nothing but a show or a display or playing to the 
gallery and the papers when it is said that the 
Budget gives reJef to poor people and poorer 
sections. I 
i Now, si^ let Us see the price index. The 

wholesale price index in February and March 
was 267.7, i.e. 170 per cent above that of ]ast 
year, taking 1971 as the base. Next, Sir, what 
is the position of rupee today? The power of 
rupee is reduced to 25 paise. 

SHRI KRISHNA CHANDRA PANT (Uttar 
Pradesh): In relation to what year? 

SHRI AMARPROSAD CHAKRA-BORTI: 
Taking 1970-71 as the base year. Now, Sir, 
there is the highest fall in national income and 
also there is some accmu-lated stock, 
amounting to Rs. 45,419 crores taking 1970-
71 as the base year, I must repeat it. This 
means, Sir, the demand is poor and the fall in 
the national income has been the highest. Still, 
what do we find here? We find only one thing. 
All the time they have been saying that in the 
last 33 months the country has been left in this 
position, but let us search our hearts, let us 
see. Let us see what the Prime Minister used 
to say in all these ten years. I want to show 
what the position is. The statistics show that 
these 20 families are ruling India and we have 
given benefit to those industrialists and those 
people who are exploiting the country. There 
is no attempt or even whisper of setting the 
matter right or giving relief to the poorer 
people. May I say one thing? I do not want to 
repeat what the other Members have said. 
Now the 'food for work' programme was 
introduced in the lean season. (Interruption!;). 
Mr. Banerjee, we shall reply to it afterwards. 
But let me make it clear here before the House 
that the allocation for this programme has also 
been reduced. There is nothing in the budget 
excepting water about the development of the 
standard of the poor 
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people, there is no mention about providing 
employment opportunities to the poor. 

My last but not the least important point is 
regarding employment, regarding the removal 
of poverty. There is no effective plan for 
these things. If that is so, what is the positive 
thinking? As you know, this budget will be 
an illusion for the poor people and all the 
industrialists will be reaping  the  fruits. 

I would like to say a word about 
inflation. As you know, inflation ig a 
weapon for transferring purchasing 
power from the poor to the wealthy 
people. ^ This is the worst form of 
taxation on the poor people and it 
has been ah admitted fact that Mr. 
Venkataraman this year has changed 
the technique. He has taken 13.5 per 
cent to be the inflation. But the way 
it is generally done, it will' come to 
15 per cent. And it will increase in 
this way to not less than 30 to 35 
per cent next year. So, what will be 
the position? The purchasing power 
of the poor labourers, workers and 
others will toe reduced and the 
wealthy people will reap the fruit. 
There is a great reluctance to tax 
the rich, and resort to deficit financ 
ing. They are trying to avoid mobili 
sation Of resources and mobilisation 
i.       of strength. .,   .., 

Then there is one painful thing which you will be 
surprised to know. Sir, there are lakhs of 
displaced persons. We get plan after plan. In 
Punjab it was partially solved. In Bengal still now 
it has not been solved. There are 700 colonies and 
nothing has been said about them in the budget. It 
is not a new problem. This problem has been there 
from the days of Shri Jawaharlal Nehru, from th^ 
days of the 'partition of India. (Time bell rings) 
Sir, I have not aaken much time. 

-THE VICE-CHAIRMAN (SHRI AR- 
VIND GANESH KULKARNI): Your time is 
already up. You have already exceeded your time.
  

1974 RS_10. 

SHRI AMARPROSAD CHAKRA-
BORTY: Then, I will cut short I must say, the 
Budget is very much disheartening and it does 
not give anything to the poor people. The 
poor people will become poorer. Poverty will 
not be driven out. It is only the poor people 
who will be driven out. Only the poor people 
wiU be driven out of the society and only the 
rich people and the capitalists^ will be there 
in this country. I would again repeat that this 
is a Budget for the rich and this is not a 
Budget for the poor. 



291 The Budget [ RAJYA SABHA ] (General) 1981-82 292 

 



293 ''^e Budget [ 10 MARCH 1981 ] (General) 1S81.82 294 

 



295 ^'^^ Budget [ KAJ^A SABHA ] (General) 1981-82        296 

 



297 ^'^e Budget [ 10 MARCH 1981 ] (General)  1^81-32        298 

 
SHRI SHRIDHAR WASUDEO DHABE: Mr. 

Vice-Chairman, Sir, it has been stated by some 
Members, specially Members from the ruling J^ 
party side, that the budget which we , are  discussing  
is  very  attractive   and 

has welcome features. But if you see the 
budget as a whole and if a test is to be applied 
to the budget whether it is meant for the 
common and poor people, whether it is meant 
lor the downtrodden, whether there is any 
insulation against the effects of inflation on 
their life when their wages are low and 
whether any attempt is made to provide rural 
employment, you will find that it is not so. 
Sir, the budget starts by saying that the 
situation was very much deteriorating, and in 
order to arrest the deterioration and to set the 
economy on the path of stability and growth, 
the attempt is made That is the basic objective 
of the budget that is presented. 

It is stated that in 1979-80 during the tenure 
of the previous Government, the gross national 
product declined by 4.5 per cent and price 
increase was 21 per cent. Then it takes credit 
to itself that because of their good performance 
and good Government, as a whole the 
generation oi electricity has gone up by six per 
cent and the production of coal has gone up by 
21 per cent. It also takes credit that agricultural 
production has gone up. If you scrutinise the 
speech of the Finance Minister, the reason 
given by him is so obviou.s. He cannot 
hoodwink anybody on this aspect. Power 
generation was low in 1979-80 due to the 
acute drought in 1979. I quote the Minister's 
speech; "Power generation suffered in the 
early months of 1980-81 because of very low 
hydoelectric generation. This was ^ direct -
lonsequ-ence of the acute drought of 1979 
which left the reservoirs severely depleted 
during the lean summer months of 1980". 
Therefore, when the monsoons was goodd last 
year, power generation pickesd up. The 
Economic Survey says, and the Raja-dhyaksha 
Committee Report also says that* the 
utilisation capacity of" the thrmal power "ta-
tions has not gone up at all. It is about 43 per 
cent only. Normally, for power generation to 
be ideal, the utilisation capacity must be at 
least 58 per cent. And what applies to power 
generation also applies to coal. 
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In coal also the production has gone up 
because power supply was better. Because of 
power failure, tlie production of coal was less 
in 1979-80. That is also admitted in some 
statements, but I do not want to burden this 
House by going through all those statements. 
But it is a fact that the departments connected 
with coal and generation of power are not 
functioning properly. Out of 39 power sta-
tions, 18 power stations are left with coal 
stocks sufficient for less than seven days only. 
Yesterday, in reply to Starred Question No. 
269, it has been stated that with regard to the 
position of coal at different stations, 18 power 
stations in the cfbuntry have got much less 
coal. Some power stations have got coal only 
for a day or two. Amarkantak and Satpura in 
Madhya Pradesh are among them from where 
the hon. Minister comes. Many major power 
stations have not got adequate supplies of 
coal, I will read out only some of these 
stations: — 

Santaldih — One day. 
Badarpur — One and a half days. 
Panipat and     Faridabad — Two days. 
Kanpur — One day. 
Ennore — One day. 

The same is the position in many others. For 
the Koi-adi thermal power station—which is 
in my State—it is for nine days and for the 
Nasik thermal power station is for three days. 
And what is the reason given by the Minister 
in his reply? One of the main reasons for 
short supply of coal has been the constraints 
in respect of Railway wagons for 
transportation of coal to the thermal power 
stations to match l^je increased requirements 
of coal duetJ^ncrease in thermal generation. 
Therefore, the main constraint, as he has said, 
is the Railway wagons; and the movement of 
the Railway wagons has not increased, as per 
the findings of the Economic Surv^. The 
movement of the Railway wagons has 
become less 

by one per cent than what it was last year. 
Tliis is the performance of the Railways. 
Therefore, Sir, there is triothing to placate or 
to get himself praised that power generation 
or coal production has gone up. 

What about . agricultural production? It is 
also in the same position. Here it is stated 
that it was because of good rains that the 
agricultural production has gone up. 

SHRI AMARPROSAD CHAKRA-
BORTY:   Marginally. 

I SHRI      SHRIDHAR       WASUDEO. 
DHABE: May be marginally. Para-gx-aph 12 
says: "The performance of agriculture in 
1980-81 gives every ground for satisfaction 
and provides great reassurance about the 
basic health of this vital sector of our eco-
nomy. The weather in 1980-81 was 
favourable in most, but by no means all, parts 
of the country, and this created conditions 
conducive to an agricultural recovery." It has 
still to achieve the figure of the previous peak 
in 1978-79 when the agricultural production 
was the highest. Therefore, the entire credit 
which is claimed by the Government is not 
due to them, but is due to good rains and the 
favourable conditions created by a good 
monsoon, due to which this recovery has been 
made. What should be the test for a Budget 
being useful to the poor people, I have 
already stated. For the rural poor, it has given 
the lowest priority. The rural employment 
programme has been given a go-by 
practically. Rs. 340 crores were provided last 
year. There also, I have stated that it will 
create employment of a very small number. 
But for this year the position is worse. Only 
Rs. 180 crores have been provided; and it is 
stated that other matching grants will be 
given by the State Governments. I am certain 
that there is no intention to create massive 
rural employment, for the poor people in this 
country, under the rural employment 
programme. Unless th&'' wages go up, unless 
their 
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wages are high, there is no chance of a better 
economy in the country. In this connection, I 
may say that I find only Rs. 4 crores are 
provided for the land reforms. It has been 
stated here that unless land reforms are 
implemented, unless the workers and the 
tenants anji the share-croppers and the small 
farmers are given their rights, there is no 
chance of having higher production. Now I 
quote from an article (appearing in the 
Business Standard of 1st January, 1981): 

/'Yet the First Plan itself had taken note 
of the    importance    of 

     the pattern of ownership and operation of 
land in bringing about the desired 
economic and social changes. The Plan 
recognised the need for abolition of 
intermediate rights, security of tenure for 
the tenant-cultivator, fixation of a fair rent 
and restrictions on future acquisition of 
land. The Second Plan proposed    the    
imposition  of 

        ceihngs on land-holdings. But even today 
these major reforms have not been 
accomplished. Even the pre-requisites like 
updated revenue records are not available 
in many places." 

That is the position in this regard. Sir, the 
information supplied to us   shows 

_^that the area of land declared as surplus under 
the land ceiling laws is 38,91,686 hectares. It 
is not all. It is only a fraction of what it is. 
The Government took possesion of 
23.966,965 hectares, and the land distributed 
out of it is 16,83,021 hectares. How many 
beneficiaries? They are 11,57,242. Not even 
one acre of land has been given to them. 
Therefore it will show. Sir, hardly 30 per cent 
of the land acquired by the Government has 
been distributed to the landless labourers. Not 
only this, Sir, they make tall talk of the 20-
Point Economic Programme, and they talk 
about the poor people. The  eligible  families   
for     allotment 

"of house-sites  in the rural areas are 
'1,19,00,897.       Sites       allotted       are 
77,72,447.    The   houses   built   by  the 

Government or other persons are 7,50,000. 
So, Houses have not been built on even 10 per 
cent of the sites already allotted in the last 
five years. Therefore, Sir, the Budget is abso-
lutely anti-rural workers and anti-rural poor 
because no programme has been provided in 
this Budget for rural housing. The Budget 
provision has ^^^<n made only for the urban 
housing, for the urban people. For the rural 
housing there is no provision in this Budget. 

What to talk of their wages, there is no 
attempt even to think of their plight. Their 
wages are very low. Even though there is a 
rule, and a decision was taken in the 
Ministers Conference in July, 1980, that 
every two years the wages of the rural 
workers should be revised, no attempt has 
been made even for five, six, years. This 
applies not only to this Government but also 
to many other Governments which say they 
are progressive. I would only point out that in 
Assam the wages were fixed in October, 
1974 at Rs. 5 to Rs. 6 per day; in Bihar, in 
July, 1975, at Rs. 4.50; in Gujarat, at Rs. 5.50 
per day; in Karnataka on 2.10.1975 at Rs. 
3.25 to Rs. 5.60 per day; in Kerala on 15. 9. 
1975 at Rs. 6.50 per days; then in Uttar 
Pradesh on 23.10.1975 at Rs. 5 to Rs. 6.50 
per day; in West Bengal on 30.9.1974, at Rs. 
5.60. What is the value of the rupee? It was 
revealed in the Lok Sabha yesterday that it is 
24.51 paise. Therefore, the value of Rs. 5 or 
Rs. 3 which the rural workers are getting now 
is less than one rupee. 

There is absolutely no attempt made for 
providing employment for them or making 
any provision in the Budget for solving their 
problems. I, therefore, suggest that the 
Government should have taken this oppor-
tunity to have rural employment programmes 
and to enunciate a national employment 
policv. The Government shows lip-sympathy 
for the poor people. But at heart it has the 
interest of the private sector, as my friend has  
said, the monopolists  and 
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the businessmen who make profit out its 
policies. 

Another point which J  would like to make about 
this Budget is    that there is no machinery set up 
even to look   to   the   ordinary   problems   like 
the  legal aid.    What is going  to  be done;    For 
legal aid, the demand of the Ministry of  Law has  
been     increased  from 25  lakhs  of rupees   to 
50  lakhs of    rupees.    The Bhagwati .   
Committee  under  Mr.  Juatice   Bhag-w.ati,    
had given a big     programme '    for     
implementafion,  for  legal     aid schemes.    The  
same   Committee   has -been appoihted to 
implement and review the programme.   And    
another committee has been appointed to review  
and  travel  all  over  India   and • spend  the 
money. 

Sir, in many countries this problem has 
been solved by an Act of Parliament. In the 
U. K. there is an Act called the "Legal 
Services Corporation Act and large funds are 
provided for it. I do not want to burden the 
House with figures. In Japan, U.K. and other 
countries, there is an Act of Parliament for 
providing legal aid to t'le poor. I, therefore, 
suggest that legal aid to the poor should be 
provided in our country by an Act of 
Parliament; on the lines of U.K.; there should 
be some legislation like the National Legal 
Services Corporation Act. 

Sir, I will now refer to tv/o or three 
problems relating to niy State. One is that we 
are very much short of power. We are facing 
a deficiency of 2,000 MW. I. therefore, 
suggest that the Chandrapur super thermal 
power station sliould be given priority. That 
will go a long way in solving our problem. 

The second problem is about employment 
in hand-processing units and in the co-
operative spinning mills. Sir in this budget 
there is a levy of 

about 12 per cent on the power-pro-\ cessing units. 
The composite mills ,have got a levy of 15 per 
cent. Real . employment is generated in the lower 
category of industries like hand-processing and 
power-processjng units. • If power-processing is to 
be encouraged, it is very essential that it should be 
taxed less, so that it can stand in competition 
v\^ith the yarn manufactured by the composite 
mills. Secondly, Sir, this is a co-operative sector 
and these units should be encouraged. Everybody 
knows that the master-weavers and contractors are 
exploiting the poor people and the real benefit 
does not go to the lowest weaver. Threfore, I 
suggest that the levy of 12 per cent on power-
processmg uni's should be abolished so that they 
can "j complete with the cloth or yarn produced by 
the composite mills. 

Lastly, I would like to submit that there is 
nothing in the budget to enthuse any section of 
the society. Though some reliefs are given to 
the middle class, they are higlily illusory. 
Wage-freeze has come. The LIC Ordinance has 
shown how the wind blows. Therefore, nobody 
is taking the Government seriously so far as the 
concessions are concerned. On the other hand, 
nothing has been done for the poor people, and 
the rural * economy has not been given sufficient 
"jP allocation in this budget. Therefore, I feel 
that this budget is not going to help in any way 
in the recovery of the economy and it is not 
going to ' help the poor people.    Thank you. 

THE VICE-CHAIRMAN (SHRI *i ARVIND 
GANESH KULKARNI): Mr. > Jaswant Singh. 

SHRI JASWANT SINGH (Rajas-than): Sir, I 
rise to .^peak on the Budget 1981-82. Sir, I 
wish to make a submis.sion before I speak on 
the budget. We are barely 15 minutes away 
from 6 o'clock. If the Chair would kindly 
consider and if the ' hon. Minister would kindly 
consider, the. Minister of State for Finance 



305 The Budget [ 10 MARCH 1981 ] (General) 1981-82 306 

has been sitting here the whole day and his 
receptivity, as our ability to put across our 
points, is quite low... 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): I have understood 
the problem. I think you all agree to the 
suggestion made 

by the hon. Member. The House stands 
adjoumed till 11 a.m. tomorrow. 

The House then adjourned  at 
forty-four    minutes    past flve of 
the clock till eleven of  the clock  on 
Wednesday, the nth March, 1981. 


